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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
O.A. NO. 137 OF 2024

IN THE MATTER OF

VIJAY CHANDEL ....APPLICANT
VERSUS

STATE OF H.P. & ORS. ...RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO. 52, M/S SINGLA
CONSTRUCTION LIMITED

MOST RESPECTFULLY SHOWETH:

1. This present reply is submitted on behalf of Respondent No. 52, M/s
Singla Construction Limited, in respect of the complaint relating to
illegal excavation in Sheetalpur Road, Himachal Pradesh made by
the complainant, Shri Vijay Chandel. The complaint, forwarded to
this Hon’ble Tribunal by Shri Vijay Chandel and registered as
Original Application No. 137/2024, mentions about the engagement
of five to six JCB machines and a dozen tippers in illegal excavation
of soil and uprooting of trees, resulting in damage to the Sheetalpur
Road, Himachal Pradesh. The Applicant has cast an aspersion that
the illegally mined soil has been sold to the railways for the said
project and has prayed for an inquiry and recovery against the alleged
perpetrators, including Shri Gurdayal of Village Kalyanpur, Solan,
Himachal Pradesh.

2. The Respondent No. 52, M/s Singla Construction Limited, is filing

this reply pursuant to its impleadment in the present matter on
For SINGLA CONSTRUCTIONS LIMITED
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24.10.2024 by the Hon’ble Tribunal and the subsequent direction of
this Hon’ble Tribunal to provide a limited response to the allegations
raised in the complaint. The reply seeks to clarify the role and
responsibilities of Respondent No. 52 and address the issues raised

comprehensively, supported by evidence and factual documentation.

It is respectfully submitted that this reply is without prejudice to the
contention of the answering Respondent that it is neither a necessary
nor a proper party to the present dispute and no reason has been
indicated by the complainant or any other person to request for the
impleadment of the present Respondent who is only one of the many
persons who are executing a construction project in the vicinity of

the area in which the alleged illegal excavation has taken place.

It is further submitted that the answering Respondent has no direct
involvement or connection with the alleged illegal excavation
activity, nor has any evidence been presented to suggest otherwise.
The Respondent is merely engaged in executing a construction
project in accordance with all applicable laws and regulations, and
its activities are entirely independent of the allegations made in the
present dispute. Therefore, the impleadment of the answering
Respondent appears to be neither necessary nor justified in the

absence of specific allegations or evidence against it.

It is respectfully submitted that with due regard to the principles of
fairness and equity, if the reasoning for impleadment of the present
Respondent were to be accepted, it would imply that every entity or
individual engaged in lawful construction activities in the vicinity of
the illegal excavation site ought to be made a party to this dispute.

Such an approach may not only create unnecessary burdens on

For SINGLA CONSTRUCTIONS LIMITED
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unrelated parties but also divert attention from the actual issues and
entities directly involved in the alleged acts. It is respectfully prayed
that this Hon’ble Tribunal may kindly take this into consideration

while deciding the necessity of impleading the present Respondent.

At the outset, Respondent No. 52 categorically denies each and every
allegation, contention, and assertion made in the complaint, except
those expressly admitted hereinafter. The aspersions made against
Respondent No. 52 are baseless, misconceived, and devoid of merit.
This Hon’ble Tribunal is respectfully urged to dismiss the complaint
as it has been filed without sufficient evidence and is grounded on
unverified claims, particularly in the absence of clear and conclusive

proof linking Respondent No. 52 to any alleged illegal activities.

Background of the Project

The Chandigarh-Baddi Railway Line Project was sanctioned in 2007
as a critical infrastructure project aimed at enhancing connectivity
between Chandigarh and Baddi, a key industrial hub in Himachal
Pradesh. This broad-gauge railway line is designed to facilitate the
efficient transportation of goods and passengers, contributing to
regional economic growth. The project is jointly funded by the
Government of India (Railways) and the State of Himachal Pradesh,
with both parties sharing the costs equally (50:50 basis). Despite its
strategic importance, the project initially faced delays due to land
acquisition issues. It is submitted that to address these challenges, the
railways accorded it the status of a “Special Railway Project” under
the Railway Act, 2008, on June 20, 2019, enabling expedited land

acquisition and project implementation.

For SINGLA CONSTRUCTIONS LIMIT.
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The Respondent No. 52, M/s Singla Construction Limited, was
awarded the contract for civil works related to the Chandigarh-Baddi
Railway Line Project on 01.07.2022 through a competitive bidding
process. The tender which was awarded to Respondent No. 52 was
titled “Construction of Civil Works including Earthwork, Blanketing,
Bridges, RUBs, Service & Residential Buildings, Platforms, Foot
Over Bridge, Circulating area, Drainage, Protection Works & Other
Miscellaneous and allied works from Km. 24/825 to 28/200 within
Himachal Pradesh territory in c/w provision of Chandigarh — Baddi
New BG Rail Link”. The true copy of the letter of acceptance dated
21.07.2022 is annexed herewith and marked as Annexure R-1.

As the principal contractor, Respondent No. 52’s responsibilities
encompass the procurement of soil and other construction materials
from different sources including from excavations made during the
project, the execution of civil works such as earthworks and
embankment construction, and the overall compliance with the

tender’s technical requirements.

Procurement of Earth for the Project

Respondent No. 52 has adhered strictly to legal and environmental
requirements in procuring earth for the Chandigarh-Baddi Railway
Line Project. In order to meet the project’s substantial need for
embankment construction materials, the answering Respondent
identified, tested, and utilized soil from authorized and legally

compliant sources.

For the earth required for the Chandigarh-Baddi Railway Line

Project, two primary sources were utilized. The first source was

For INGLA CONSTRUCTIONS LIMITED
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within the project itself, where any excavation undertaken during the
construction process was reused directly for the project’s
embankment and related purposes. This approach ensured efficient
utilization of resources generated on-site. The second source was
external, involving suppliers or the project proponent itself who
supplied earth from authorized sites outside the project area. These
suppliers provided the requisite permissions and documentation,
including mining leases, to ensure that the material supplied to the
railways was legally sourced and compliant with all applicable

regulations.

Initially, in October 2022 three primary sources were identified by
Respondent No. 52 for the purpose of arranging soil required for the
purpose of the Project. The three sites identified for the purpose of
procuring the earth were Village Gorakh Nath and Lehraundi in
Nawan Nagar, Haryana, and Village Mauza Khol in Kalyanpur,
Himachal Pradesh. These sites were selected after thorough site
investigations and requisite ground readings. The samples from these
sources were tested by NABL-accredited laboratories based Mohali,
to ensure compliance with RDSO  Specification No.
RDSO0/2020/GE:IRS-0004 as required by the Railways. The true
copy of the letter dated 03.10.2022 written by Respondent No. 52 is
annexed herewith and marked as Annexure R-2. The true copy of
the letter dated 07.10.2022 written by Railways is annexed herewith

and marked as Annexure R-3.

Thereafter, in March 2023, additional sources were identified to
sustain the project’s progress: Village Kona in Nawan Nagar,
Haryana, Plot No. 18, Sector-5, Panchkula, Haryana and Plot No.
HS1, Sector-6, MDC, Panchkula, Haryana. The soil from these

L
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sources was similarly tested and approved for use in railway
embankments. The tests conducted by NABL-accredited laboratories
confirmed that the soil met the required standards for railway
embankment construction. The true copy of the letter dated
10.03.2023 written by Respondent No. 52 is annexed herewith and
marked as Annexure R-4. The true copy of the test reports issued for
the earth utilized by Respondent No. 52 is annexed as Annexure R-

5 (Colly).

It is submitted that in order to ensure compliance with the
environmental laws, it was ensured that all procurement made for the
Project was supported by mining permissions and documentation
issued by the competent authorities. The procurement process
adhered to Clause 57-A of the Indian Railways Standard General
Conditions of Contract, which mandates compliance with the Mines
Act, 1952, and other applicable rules. Respondent No. 52 complied
by submitting all requisite permissions and ensuring that all materials
procured were legally sourced. The true copy of the letter dated
01.12.2022 written by Railways to Respondent No. 52 asking it to
submit the mining permissions for the proposed sources of soil is

annexed herewith and marked as Annexure R-6.

A detailed table showing the permissions submitted by Respondent
No. 52 to the Railways in order to show the source of the materials

procured and the work done by them is as follows:

Name of the
Supplier

Source
the
Supplier

of

Permits
Available
with the
Supplier

Permits
Available
with the

Supplier

Date

Permit

of

Amount
of Earth

Procured

Annexure

L
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(in (in Cubic from
Metric Metre) Supplier
Tons)
(in
Cubic
Metre)
M/s  Singla | Gorakhnath | 14,872 9,204 16.12.2022 | 9,204 Annexure
Constructions | Village, R-7
Limited Panchkula,
Haryana
Shri Mauza 49,992 31,128 13.01.2023 | 9,745 Annexure
Gurdayal Khol R-8
Singh Village,
Tehsil
Baddi,
Himachal
Pradesh
M/s  Singla | Gorakhnath | 26,730 16,644 |20.01.2023 | 16,644 | Annexure
Constructions | Village, R-9
Limited Panchkula,
Haryana
Shri Rajinder | Lehronadi | 5,940 3,699 03.03.2023 | 3,699 Annexure
Kumar Village, R-10
Panchkula,
Haryana

For $INGLA CONSTRUCTIONS LIMITED
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M/s  Singla | Lehronadi | 48,460 30,174 28.03.2023 {30,174 | Annexure
Constructions | Village, R-11
Limited Panchkula,

Haryana
Sai Carriage | Plot No. 18, | 2,864 1,783 31.03.2023 | 1,783 Annexure
Contractor Sector 5, R-12

Panchkula,

Haryana
Sai Carriage | Plot  No. | 29,273 18,227 03.04.2023 | 18,227 | Annexure
Contractor 851, R-13

Sector-6,

MDC,

Panchkula,

Haryana
M/s  Singla | Lehronadi | 24,502 15,257 04.05.2023 | 15,257 | Annexure
Constructions | Village, R-14
Limited Panchkula,

Haryana
Shri Rajinder | Lehronadi | 5,940 3,699 11.05.2023 | 3,699 Annexure
Kumar Village, R-15

Panchkula,

Haryana
M/s Neel | Kona 11,640 7,248 12.05.2023 | 7,248 Annexure
Kanth Village, R-16
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Panchkula,

Haryana
M/s  Singla | Lehronadi | 23,814 14,828 31.05.2023 | 14,828 Annexure
Constructions | Village, R-17
Limited Panchkula,

Haryana
M/s Neel | Gorakhnath | 58,212 36,247 03.07.2023 | 36,247 | Annexure
Kanth Village, R-18

Panchkula,

Haryana
M/s Neel | Gorakhnath | 7,457 4,643 11.10.2023 | 4,643 Annexure
Kanth Village, R-19

Panchkula,

Haryana
M/s  Singla | Auro 27,000 16,812 09.07.2024 [ 16,812 | Annexure
Constructions | Textiles, R-20
Limited Sai  Road,

Baddi,

Himachal

Pradesh

16. The suppliers of earth for the Chandigarh-Baddi Railway Line

Project transported the materials to the project site through various

transport sub-contractors. The details of these sub-contractors,

including

their

registration and compliance

records,

were

meticulously maintained by Respondent No. 52 and shared with the

For SINGLA CONSTRUCTIONS LIVITED
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Railways to ensure transparency and adherence to all applicable
regulations. These records, along with the documentation of the
suppliers’ mining permissions, were submitted to the Railways to
demonstrate the legality and compliance of the entire procurement
and transportation process. The true copy of letter dated 07.08.2024
written by Respondent No. 52 to railways is annexed herewith and
marked as Annexure R-21. The true copy of letter dated 12.09.2024
written by Respondent No. 52 to railways giving details of the mining
permissions for extraction of earth is annexed herewith and marked

as Annexure R-22.

No connection with Illegal Mining

The complaint sent vide an undated letter by Shri Vijay Chandel was
received by this Hon’ble Tribunal on 05.09.2023. Thereafter, almost
six months after the receipt of the letter, this Hon’ble Tribunal on
19.04.2024 registered the present application based on the letter sent
by Shri Vijay Chandel. This Hon’ble Tribunal also constituted a Joint
Committee to verify the position and take appropriate legal action.
The Joint Committee, constituted as per this Hon’ble Tribunal’s
directions, conducted a detailed investigation, visited the site on
03.05.2024 and submitted its findings through reports dated
20.05.2024 and 08.08.2024. These reports, which were submitted
almost a year after the incident, categorically state that there is no
conclusive evidence to link the earth used in the Chandigarh-Baddi
Railway Line Project with the alleged illegal mining activities in the
Sheetalpur area. While excavation activities were observed in certain
unauthorized locations, the Joint Committee noted that these

materials could not be definitively attributed to the railway project.

For SINGLA CONSTRUCTIONS LIMITED
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18. Additionally, the Committee highlighted that the location in which

19.

20.

alleged illegal mining activity has been conducted, is approachable
from Sheetalpur to Dashomajra road and there might be possibility
that material has been used for this project. It is also respectfully
submitted that near the illegal mining site there are various other
activities being conducted which may require the illegally excavated
earth including housing projects, industrial infrastructure projects
and ongoing road construction under the National Highways
Authority of India (NHAI). The mined material can also be
potentially supplied to crushers operating in the area, which in turn
support brick kiln industries and construction projects in neighboring
states such as Punjab and Haryana. This broad spectrum of
construction activities indicates multiple avenues for the utilization
of excavated material, making it highly plausible that any

unauthorized excavation was diverted to these other projects.

It is respectfully submitted that as noted in the Joint Committee
report dated 16.10.2022, a total of 41 individuals have been booked
by the Police Department and the Mining Department in connection
with the identified issues of excavation and mining in the concerned
area. It is also respectfully submitted that given that penalties have
been imposed on the individuals directly involved, and in light of the
fact that Respondent No. 52 has consiStently demonstrated
compliance with all legal standards, there is no justification or
requirement for any punitive action against Respondent No. 52. The
Respondent has adhered to all prescribed regulations and ensured

transparency and accountability in its operations.

It is also respectfully submitted that as submitted by the Learned

Amicus Curiae in his opinion note, it is the duty of the Police

For SINGLA CONSTRUCTIONS LIMITED
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Department to identify and pursue criminal proceedings against such
individuals. This Hon’ble Tribunal would be better equipped to take
action against the actual culprits who have benefitted from the illegal
mining, once the police department has identified such persons who
committed the illegal mining and ones who have utilized the same. It
is submitted that till such identification takes place, it would be
extremely difficult for this Hon’ble Tribunal to affix liability on any

person for the damage caused due illegal mining.

Respondent No. 52, M/s Singla Construction Limited, has
undertaken the execution of the Chandigarh-Baddi Railway Line
Project with utmost diligence, adhering strictly to its contractual
obligations, as well as all applicable legal standards. The Joint
Committee’s findings, as detailed in its reports dated 20.05.2024 and
08.08.2024, clearly indicate that there is no direct or indirect link
between the alleged illegal mining activities and the earth used for

the railway project.

Without prejudice to the contentions brought forth by the answering
Respondent that it is in compliance with all applicable laws, it is
respectfully submitted that the Hon’ble Supreme Court in Municipal
Corporation of Greater Mumbai v. Ankita Sinha and Ors, (2022) 13
SCC 401 has held that this Hon’ble Tribunal has wide powers when
suo moto considering issues relating to the environmental domain,
however it cannot travel beyond its environmental domain to
consider issues which are not within its sphere of action. It is
submitted with utmost respect that the issue whether the Respondent
No. 52 is in compliance with tender conditions specified by Railways
would be an issue beyond the scope of this Hon’ble Tribunal’s

mandate and cannot be considered in the present proceedings.
For SINGLA CONSTRUCTIONS LIMITED
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It is respectfully submitted that the Chandigarh-Baddi Railway Line
Project, despite being a priority initiative of national importance, is
currently experiencing delays due to the pendency of requisite
consents, clearances, and No Objection Certificates (NOCs). The
concerned authorities—namely, the Deputy Commissioner, Solan,
and the Regional Officer, Himachal Pradesh State Pollution Control
Board (HPSPCB)—are handling numerous critical responsibilities,
which may have contributed to the delay in granting no-objection
certificates. The Railways and the executing agency, M/s Singla
Construction Limited, have diligently adhered to procedural
requirements, submitting detailed applications accompanied by
comprehensive documentation. The true copies of the letters dated
21.11.2024 and 25.11.2024, addressed respectively by the Railways
to the Deputy Commissioner, Solan, and the Regional Officer,
HPSPCB, are annexed herewith as Annexure R-23 and Annexure

R-24, respectively.

The delay is particularly concerning as it directly risks escalating
project costs, pushing the budget beyond its planned limits.
Furthermore, it jeopardizes the scheduled deadline for project
completion, which is being closely monitored by the Prime
Minister’s Office through the Pragati portal as part of its regular
oversight of critical infrastructure projects. The failure to adhere to
the established timeline undermines the objectives of the Pragati
initiative, which aims to ensure the timely and efficient execution of

infrastructure projects of national importance.

It is respectfully noted that the inaction appears to stem from
unavoidable administrative processes. However, it does create

challenges for the project's progression, especially in light of this

For SINGLA CONSTRUCTIONS £MMED
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Hon’ble Tribunal's order dated 10.12.2024, which emphasized the
need for the HPSPCB and the Deputy Commissioner, Solan, to
dispose of applications "expeditiously at the earliest without any
unreasonable delay.” It is respectfully submitted that timely action on
these applications would significantly facilitate logistical planning
and ensure that the public interest objectives of the project are met

without further impediments.

Respondent No. 52 humbly prays that this Hon’ble Tribunal may
kindly consider issuing appropriate directions to assist in expediting
the resolution of the pending matters, thereby enabling the timely
completion of the Chandigarh-Baddi Railway Line Project. This
project holds immense significance as a key infrastructure initiative

and is being closely monitored by the Prime Minister’s Office.

The evidence presented, including mining leases, royalty payment
records, and compliance reports, establishes that all materials used in
the railway project were procured from authorized sources and were
compliant with mining regulations. The procurement process was
transparent, and periodic checks were conducted to ensure adherence
to legal norms. Furthermore, the supplies engaged in the supply of
materials provided the necessary documentation to verify the legality
of their operations, which was reviewed and approved by the railway

authorities.

Respondent No. 52 has proactively cooperated with all inquiries,
provided detailed responses, and implemented the recommendations
of the Joint Committee to enhance monitoring and compliance. The

company remains committed to fulfilling its obligations to ensure

14

Far SINGLA CONSTRUCTIONS LIMITED

L

d Signatory



361 15

that the project is in compliance with all mining and environmental

regulations.

29. In light of the above, Respondent No. 52 respectfully prays that this
Hon’ble Tribunal acknowledges the findings of the Joint Committee
and the evidence submitted, and discharges Respondent No. 52 from
further proceedings in this matter. The Respondent further requests
that the Hon’ble Tribunal direct the Applicant to present concrete and
credible evidence, if any, to substantiate the allegations before

subjecting Respondent No. 52 to further inquiry or proceedings.
¥or SINGLA CONSTRUCTIONS LIMITED

RESPONDENT-NO. 52
THROUGH

SAHIL RAVEEN

A-431 (LGF), Defence Colony,
New Delhi -110024

Phone: 9620015280

Email: sahilraveenl@gmail.com

Date: 15.01 2025
Place: New Delhi
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
O.A.NO. 137 OF 2024

IN THE MATTER OF
VIJAY CHANDEL ....APPLICANT
VERSUS
STATE OF H.P. & ORS. ...RESPONDENTS
AFFIDAVIT

I, Jaideep Singla, aged 47, Defendant No. 1, having address at 196, Sector
16A, Sector 16, Chandigarh - 160015, do solemnly state and affirm as

under:

1. I am the authorized representative of Respondent No. 52 in the
present case and am well conversant with the facts of the case as per
the information derived from official records and as such am

competent to affirm and swear this affidavit.

2. That I state I have read and understood the contents of the
accompanying reply drafted by my counsel under my instructions. I

say that the contents of the accompanying Reply are true and correct

to the best of my knowledge and belief or information received and
believed to be true and correct based on legal advice or based on
record maintained by Respondent No. 52 and nothing material has

been concealed therefrom.

3. That the annexures ty_h;—;—rep._ly__ are true copies of their respective

originals. $0 T4
[ * il AR
! Regq, Ne
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VERIFICATION

Verified at Chandigarh on this 11 day of January 2025 that the
contents of Paragraph 1 to 4 of the affidavit are true and correct to

the best of my knowledge and belief and nothing material has been

DM’F

Mg JSEESTI68

concealed therefrom.
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Annexure R-1

NORTHERN RLY
DYCE-C-2-CDG-

ENGINEERING

OFFICE OF DY

CE/C, NEAR

CHANDIGARH

RAILWAY

STATION

CHANDIGARH,
160002

Chandigarh , India

Letter No: DYCE-C-2-CDG-ENGINEERING /
142-W-C-II-CDG-01-2022-23 /
01231990058556

Dated:
21/07/2022

M/s SINGLA CONSTRUCTIONS
LIMITED-CHANDIGARH

IST FLOOR, SCO 22-23, SECTOR 28C
Chandigarh- 160002
Chandigarh , India

Sub: Letter Of Acceptance

Ref: 1. Tender No. 142-W-C-II-CDG-01-2022-23 closing
date 13-05-2022 11:00 for Construction of Civil
Works including Earthwork, Blanketing, Bridges,
RUB's, Service & Residential Buildings,
Platforms, FOB, Circulating area, Drainage,
Protection Works & other miscellaneous and allied
works from Km. 24825 to 28200 within Himachal
Pradesh territory in ¢/w provision of Chandigarh -
Baddi New BG Rail Link.

2. Your bid ID 13749557 dated 13/05/2022 10:30

The Competent Authority has accepted your offered rates in
connection with the subject work. The total cost of the work at
the accepted rates works out to Rs. 811569629.29 (Rupees
Eighty-One Crore Fifteen Lakh Sixty-Nine Thousand Six
Hundred And Twenty-Nine Rupees And Twenty-Nine Paise
Only)

A sum of Rs.4719600 deposited as Earnest Money vide
IREPS reference ID PE781415266794, PE471215266781 has
been retained towards initial Security Money for due and
faithful fulfillment of the contract, and the balance Security
Money will be recovered from the progressive bills @ 6 % of
the bill amount till it reaches 5 % of the contract value in terms
of clause 5.1 of Spl Tender Cond. & Instruction to tenderer(s).

https://www.ireps.gov.in/epsn/works/tds/publis’ @;rksLetter@,\,QAM' W%m_zozz

TRUE COPY TRUE COPY
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You are requested to submit Performance Guarantee in the
form as given in Clause 5.2 of Spl Tender Cond. & Instruction
to tenderer(s) equivalent to 3 % of the contract value amounting
to Rs. 24347088.88 (Rupees Two Crore Fourty-Three Lakh
Fourty-Seven Thousand And Eighty-Eight Rupees And Eighty-
Eight Paise Only) within 21 days from the date of issue of
Letter of Acceptance, valid up to stipulated date of completion
plus 60 days so that contract agreement can be executed.
The entire work shall be completed within 24 month from
the date of issue of Letter of Acceptance.
All Other terms and conditions, as stipulated in the tender
documents shall be applicable.
AVANI BHUSHAN GUPTA
CE/C/HQ
Digitally Signed
View Signature Details
Awarded Quantities And Rates
Item | Item Desc |Item |Item | Qty | Unit | Escl. | Advt.Value Bid Rate/ | Bid Amount
Sno. Code | Qty [ Unit| Rate | (%) | (Rs) Unit Rate | (Rs)
(Rs)
Schedule A-SOR (Item Directory - NR-HQ- %
USSOR-2010-1-Ver-(4) y Q 497850924.86/12.20| ;| 437113112.03
All items of
Chapter-1
1 "Earthwork" View Details 34.19] 45015790.03
of USSOR-
2010
All items of
Chapter-2
2 "Carriage of View Details 46.99 1235165.36
Materials" of
USSOR-2010
All items of
Chapter-3
"Plain
3 [Gonerete of View Details 74.49| 21746164.36
(Except Item
no. 033060 to
033064)
4 Item no. View Details 45.52| 46830664.32
033060 to
033064
(Supplying
and using
cement) of
Chapter-3
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"Plain
Concrete" of
USSOR-2010

ate
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All items of
Chapter-4
"Reinforced
Cement
Concrete" of
USSOR-2010
(Except Item
No. 045010 to
045022)

View Details

65.91

13799587.31

Item no.
045010 to
045022 of
Chapter-4
"Reinforced
Cement
Concrete" of
USSOR-2010

View Details

63.80

107667236.41

All items of
Chapter-5
"Brick Work"
of USSOR-
2010

View Details

85.65

65059444.98

All items of
Chapter-7
"Wood Work"
of USSOR-
2010

View Details

63.24

14313669.71

All items of
Chapter-8
"Steel and
Aluminum
Work" of
USSOR-2010

View Details

36.53

36644213.53

10

All items of
Chapter-9
"Flooring,
Paving and
Dado" of
USSOR-2010

View Details

63.58

70911476.39

11

All items of
Chapter-10
"Roofs &
Ceiling Work"
of USSOR-
2010

View Details

62.73

5514301.49

12

All items of
Chapter-11
"Finishing
Masonry" of
USSOR-2010

View Details

50.64

9499728.97

13

All items of
Chapter-12
"Painting,
Polishing and
Varnishing" of
USOR-2010

View Details

61.83

1583406.05
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All items of
Chapter-13
"Water
Supply" of
USSOR-2010

View Details

o

46.35

21617358.82

21

Page 4 of 93

15

All items of
Chapter-14
"Drainage and
Sewerage" of
USSOR-2010

View Details

67.98

13443266.99

16

All items of
Chapter-15
"Sanitary
Installations"
of USSOR-
2010

View Details

37.10

3073783.51

17

All items of
Chapter-17
"Miscellaneous
Building
Works" of
USSOR-2010

View Details

33.71

546656.73

18

All items of
Chapter-19
"Bridge work
Sub structure
of USSOR-
2010

View Details

48.90

11065571.03

19

All items of
Chapter-22
"Bridge Works
Miscellaneous"
of USSOR-
2010

View Details

26.65

1666535.42

20

All items of
Chapter-22A
"Fencing and
Boundary
Marks" of
USSOR-2010

View Details

26.64

1607049.57

21

All items of
Chapter-23
"Road and
Platform
work" of
USSOR-2010

View Details

49.73

4215629.81

22

All items of
Chapter-25
"Supply of
Materials" of
USSOR-2010

View Details

98.03

794224.07

Schedule Totals

437113112.03

Schedule B-NS ITEMS
Applicable)

(Item Directory - Not

416062796.95

10.00

%
Below

374456517.26

Non
Scheduled
Items NS-1 to
NS-35

View Details

At Par

416062796.95
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Schedule Totals 374456517.26

Total Value|913913721.81] 811569629.29
Rebate on Total Value
(%)

Net Bid Value | 811569629.29

0.00

Item Breakup

Schedule | A-SOR
Item - 1 | All items of Chapter-1 "Earthwork" of USSOR-2010

S No. II‘t:m Description of Item Unit Qty Rate Amount

Earth work in
excavation as per
approved drawings and
dumping at
embankment site or
spoil heap, within
railway land, including
50m lead and 1.5m lift,
the lead to be
measured from the
centre of gravity of
excavation to centre of
gravity of spoil heap:
the lift to be measured
from natural ground
level and paid for in
layers of 1.5m each,
including incidental
work, as per
specifications-in

1 011011 | All kinds of soils cum 25000 81.36 2034000.00

Extra for manual
compaction of

2 011040 |earthwork, where cum 1000 5.71 5710.00
permitted, with
rammers

Extra for lead of earth
work above initial lead
of 50m, in all kind of
soils and rocks :

for every 50 m or part
3 011051 |thereof - lead over 50m | cum 4000 10.74 42960.00
and upto 150m

for every 50m or part
4 011052 |thereof - lead over cum 10000 8.50 85000.00
150m and upto 500m

Extra for every
additional lift of 1.5m or
5 011070 | part thereof, after the cum 10000 8.01 80100.00
initial 1.5m, for earth
work in all soils
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6 012010 |Extra over item 011010 |cum 20000 8.70 174000.00
for excavation in
foundations for
buildings and bridges to
cover dressing to neat
dimension and
plumbing sides etc.
Note : Dressing under
this item is payable for
the total quantity of
excavation in
foundation and not
partly

Extra for watering and
ramming earth in
foundation and floors in
15cm layers. Note :

7 012030 | This item is payable cum 6000 15.40 92400.00
where ramming is not
included in the original
rate for earthwork in
filling.

Filling, watering and
ramming earth in 15 cm
layers in floors and

8 012040 |foundations with cum 10000 18.30 183000.00
surplus earth from
foundations including
50m lead and 1.5m lift

Supplying and filling
sand in plinth and under
floors including
watering, ramming,
consolidating and
dressing complete

9 012050 cum 2500 725.00 1812500.00

Earthwork in cutting

(Classified) in
formation, trolley
refuges, side drains,
level crossing

approaches, platforms,
catch water drains,
diversion of nallah &
finishing to required
dimension and slopes to
obtain a neat
appearance to standard
profile inclusive of all
labour, machine and
materials and removing
& leading all cut spoils
either to make spoil
dumps beyond 10m.
from cutting edge or for
filling in embankment
with all leads within the
section limit, lifts,
ascent, descent,
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loading, unloading, all
taxes/royalty, clearance
of site and all incidental
charges, bailing &
pumping out water if
required, etc., complete
as per directions of the
Engineer-in-Charge.

The work is to be
executed as per Latest /

updated edition of
"Guidelines for
Earthwork in Railway
Projects" issued by
RDSO, Lucknow. Cut

trees shall be property
of Railways and to be
deposited in the railway
godown unless specified
otherwise in the Special
conditions of contract

24
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10

013111

In all conditions and
classifications of soil
except rock

cum

116000 140.57

16306120.00

11

013130

Extra for mechanical
compaction of
earth/blanketing
material filled in
embankment with
contractor's rollers of
suitable capacity, type
and size to achieve
specified density as per
specification, testing as
per IS codes incl. cost
of water, T&P
consumable material
and all labour as a
complete job. The work
is to be executed as per
Latest edition of
"Guidelines for
Earthwork in Railway
Projects" issued by
RDSO, Lucknow

cum

830000 11.43

9486900.00

12

014010

Dressing Surface
(average excavation or
filling upto 15 cm)
including removing
vegetation in all kind of
soil. Payment against
this item is to be made
only if it is not included
in earth work item

10 Sgm

6000 54.90

32940.00

Turfing / planting,
including all lead and
lift, and watering as
required until properly
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cementitious grout with
all labour, material
complete job

Total 408837.58

Item - 18 | All items of Chapter-19 "Bridge work Sub structure of USSOR-2010

S No. II“t:)am Description of Item Unit Qty Rate Amount

Earth work in
excavation for
foundations and floors
of the bridges, retaining
walls etc., including
setting out, dressing of
sides, ramming of
bottom, getting out the
excavated material,
back filling in layers
with approved material
and consolidation of the
layers by ramming and
watering etc. incl. all
lift, disposal of surplus
soil upto a lead of 300
M, all types of shoring
and strutting with all
labour and material
complete as per
drawing and technical
specification as directed
by Engineer in charge

1 192011 | All kinds of soils cum 3150 223.32 703458.00

Providing and laying
Plain Cement Concrete
1:3:6 with graded stone
aggregate of 40 mm
nominal size, in
foundation and floors,
retaining walls of
bridges including
mechanical mixing,

2 192030 |vibrating, pumping and | cum 2425 1723.15 4178638.75
bailing out water where
ever required with all
materials and labour
complete but excluding
the cost of cement and
shuttering as per
drawings and technical
specifications as
directed by Engineer

Dry/Wet Sinking of
Circular Wells (Other
than pneumatic
method) in all types of
strata except hard rock
requiring ballasting,
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the exposed surface of
concrete, curing of
concrete as required in
IRC-112, including all
lead by transit mixer
(crossing of stream,
nallahs, railway tracks,
level crossings or any
other obstruction such
as traffic jam etc.), lift,
pumping, ascend,
descend, loading,
unloading, handling,
wastages if any, cost of
all safety works and
safety precautions with
all labour,
arrangements for cold
weather and hot
weather concreting as
applicable, taxes and
royality etc. as a
complete job as per
specifications and
directions of engineer in
charge. Nothing extra
will be paid on any
account. The rate will
also include cost of OPC
cement, admixture
(plasticizer, super
plasticizer, or retarder
etc.) as per approved
mix design. Note: 1.
Payment of
reinforcement steel
including cutting,
straightening, hooking,
bending, binding,
uncoiling and placing in
position including cost
of binding wire and
shuttering shall be paid
extra under relevant
item of USOR-2010. 2.
Work will be executed
as per Indian Railway
Unified Standard
Specifications applicable
for RCC/PSC works
contained in Chapter-4.

26

Page 74 of 93

10

NS-13

Providing, laying and
spreading thick
Blanketing Material at
site in desired profile as
decided by Engineer-In-
Charge, as per RDSQO's
guidelines and
specifications / Railway
Board instructions and

cum

60000 | 1377.04

82622400.00
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special conditions of
contract, including all
leads , royalty, lifts,
ascents, descents,
crossing of nallahs or
any other obstructions
including mechanical
compaction in layers
(not exceeding 30 cm
thick) with vibratory
roller. The rates shall
include all dressing of
bank to final profile,
demarcation and setting
out of profile, site
clearance, removing of
shrubs, roots of
vegetations growth,
heavy grass, benching
of existing slope of old
bank, all handling/re-
handling, taxes, octroi
and royalty etc. as a
complete job.

27
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11

NS-14

Providing and laying in
position reinforced
concrete cement of
M-25 Grade pre-cast as
per approved plan and
mix design with coarse
sand and stone
aggregates of 20 mm
down gauge for drain
covers, manhole covers,
Flue tops etc for all
heights and depths
including shuttering ,
compaction of concrete
by electric/ mechanical
vibrator, providing and
using admixture in
recommended
proportion as IS-456,
IS-9103 and concrete
bridge code applicable
as per approved mix
design meeting the
conditions of minimum
cement content,
maximum water cement
ration and slump as
specified in special
conditions produced by
RMC plant./automatic
computerized/ electric
batching plant and
placed using concrete
pump including
designing of concrete
mix finishing exposed

cum

277 | 6243.02

1729316.54
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complete job as per
specification and as per
directions of Engineer in
Charge. Nothing extra
will be paid on any
account. The rate will
also include cost of OPC
cement and admixture
(Plasticizer, super
plasticizer, or retarder
etc.) as per approved
mix. Design. Note-
Payment of
temperature
reinforcement steel
including cutting,
straightening, hooking,
bending, binding,
uncoiling and placing in
position including cost
of binding wire and
shuttering shall be paid
extra under relevant
item of USOR-2010. (ii)
MCC M-25

28
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35

NS-12
()

Earthwork in filling in
embankment , guide
bunds, around buried
type abutments, bridge
gaps, trolley refuges,
rain bunds, if provided,
platforms etc. with
earth, suitable for
embankment as per
RDSO latest
Specifications and
guidelines GE: G-14 of
Soil Quality Class SQ1,
SQ-2 &

SQ-3 ,excavated from
outside railway
boundary entirely
arranged by the
contractor at his own
cost including all leads,
lifts, ascents, descents,
crossing of nallahs or
any other obstructions.
The item shall include
demarcation and setting
out of profile, site
clearance, removing of
shrubs, roots of
vegetations growth,
heavy grass, benching
of existing slope of old
bank, all handling/re-
handling, spreading in
layers with motor
grader, bringing the

cum

75000 268.15

20111250.00
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moisture content to
OMC, mechanical
compaction to specified
density and dressing of
bank to final profile as a
complete job. The
payment shall be made
as per finished profile
and the rate shall
include all costs
including taxes, octroi,
royalty etc. except for
mechanical compaction
which shall be paid
extra under relevant
item. Cut trees shall be
property of railways and
to be deposited in the
railway godown unless
specified otherwise in
the Special Conditions
of Contract. (i) SQ-1

Supplying & fixing
pressed steel door and
windows frames as per
IS 4351-1977 with
joints mitered Double
rebate chowkat and
welded with hold fast of
MS fiate of size 125mm
X 20mm x 3mm on
back side and
embedded in CC block
of suitable size 1:2:4 (1
cement 2 coarse sand 4
stone chips 20mm and
NS-20 down gauge) including
(a) providing arrangement
for welding of hinges
tower bolts eyes/holes,
sliding bolts etc. as
required including
primer complete CC
block 1:2:4 mix will be
paid separately under
relevant item of USSOR
2010 as per approved
drawing. (a) Frames of
sectional size
105x60x1.25mm having
arrangements for fixing
single shutters.

37 NS-20 Supplying & fixing Metre 500 382.24 191120.00
(b) pressed steel door and
windows frames as per
IS 4351-1977 with
joints mitered Double
rebate chowkat and
welded with hold fast of
MS fiate of size 125mm

36 Metre 500 322.96 161480.00
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plant/automatic
computerized batching
plant and placed using
concrete pump
including designing of
concrete mix, finishing
the exposed surface of
concrete, curing of
concrete as required in
IRC-112/IRS-CBC/IS
codes as applicable,
including all lead by
transit mixer (Crossing
of stream, nallahs,
railway tracks, level
crossings or any other
obstruction such as
traffic jam whatsoever),
lift, pumping, ascend,
descend, loading,
unloading, handling,
wastage if any, cost of
all safety works and
safety precautions with
all labour,
arrangements for cold
weather and hot
weather concrete as
applicable, taxes and
royalty etc as a
complete job as per
specification and as per
directions of Engineer in
Charge. Nothing extra
will be paid on any
account. The rate will
also include cost of OPC
cement and admixture
(Plasticizer, super
plasticizer, or retarder
etc.) as per approved
mix. Design. (ii) CC
M-30 in roads

30
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39

NS-12
(i)

Earthwork in filling in
embankment , guide
bunds, around buried
type abutments, bridge
gaps, trolley refuges,
rain bunds, if provided,
platforms etc. with
earth, suitable for
embankment as per
RDSO latest
Specifications and
guidelines GE: G-14 of
Soil Quality Class SQ1,
SQ-2 &

SQ-3 ,excavated from
outside railway
boundary entirely

cum

600000 289.05| 173430000.00
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arranged by the
contractor at his own
cost including all leads,
lifts, ascents, descents,
crossing of nallahs or
any other obstructions.
The item shall include
demarcation and setting
out of profile, site
clearance, removing of
shrubs, roots of
vegetations growth,
heavy grass, benching
of existing slope of old
bank, all handling/re-
handling, spreading in
layers with motor
grader, bringing the
moisture content to
OMC, mechanical
compaction to specified
density and dressing of
bank to final profile as a
complete job. The
payment shall be made
as per finished profile
and the rate shall
include all costs
including taxes, octroi,
royalty etc. except for
mechanical compaction
which shall be paid
extra under relevant
item. Cut trees shall be
property of railways and
to be deposited in the
railway godown unless
specified otherwise in
the Special Conditions
of Contract. (ii) SQ-2

31
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40

NS-12
(iii)

Earthwork in filling in
embankment , guide
bunds, around buried
type abutments, bridge
gaps, trolley refuges,
rain bunds, if provided,
platforms etc. with
earth, suitable for
embankment as per
RDSO latest
Specifications and
guidelines GE: G-14 of
Soil Quality Class SQ1,
SQ-2 &

SQ-3 ,excavated from
outside railway
boundary entirely
arranged by the
contractor at his own
cost including all leads,

cum

75000

302.98

22723500.00

https://www.ireps.gov.in/epsn/works/tds/publis’ @;rksLetter@,\,QAM' HMO7-2022

TRUE COPY

TRUE COPY


asus
Highlight


~=- 32

Page 93 of 93

lifts, ascents, descents,
crossing of nallahs or
any other obstructions.
The item shall include
demarcation and setting
out of profile, site
clearance, removing of
shrubs, roots of
vegetations growth,
heavy grass, benching
of existing slope of old
bank, all handling/re-
handling, spreading in
layers with motor
grader, bringing the
moisture content to
OMC, mechanical
compaction to specified
density and dressing of
bank to final profile as a
complete job. The
payment shall be made
as per finished profile
and the rate shall
include all costs
including taxes, octroi,
royalty etc. except for
mechanical compaction
which shall be paid
extra under relevant
item. Cut trees shall be
property of railways and
to be deposited in the
railway godown unless
specified otherwise in
the Special Conditions
of Contract. (iii) SQ-3

Total 416062796.95
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CIN : U45201CH2007PLC031029

Annexure R-2

Ref. No. SCL/BGRL/20221003 Dt. 03.10.2022

To

The Dy. Chief Engineer/C-II,
Northern Railway,
Chandigarh

Subject: Construction of Civil works including Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh
territory in c/w provision of Chandigarh- Baddi New BG Rail link.

Ref Your office acceptance letter no. DyCE-C-2-CDG-Engineering/142-W-
C-1I-CDG-01-2022-23/01231990058556 Dt. 21.07.2022.

Dear Sir;

Reference to above it is to submit that the above subject work has been allotted
to us.

We have identified following locations to procure soil for taking up earthwork
filing to construct track embankment. You are requested to get the soil tested for its
suitability to be used in Railway embankments so that the legal and commercial
formalities to buy this soil may be completed.

This is for your kind information pl.

Assuring you of our best services at all times

J{ 'u"} L"\ -
Yours truly,
0L%

TRUE COPY
Regd. Office : SCO. 22-23, 1st. Fi~~=_S~~-- 28C, Chandigarh-160002
Correspondence Address : # 196, Top Floor, S Chandigarh-160015 @) 0172-2770196
@info@sclinfm.com, scl@liv te : www.sclinfra.com
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Northern Railway AnneXu re R-3

Executive Engineer/Const.-I
Northern Railway, Chandigarh.

No. 70-A/cs/XEN/C/1/CDG Dated. 07-10-2022

Dr. GHUMAN AND GUPTA GEOTECH CONSUTANTA
F-81, PHASE -07, INDUSTRIAL AREA, MOHALI,
SAS NAGAR (PUNJAB).

Subject:- Construction of Civil Works including Earthwork, Blanketing,Bridges,
RUB's. Service & Residential Buildings, Platforms, FOB, Circulating area,
Drainage, Protection Works & other miscellaneous and allied works from Km.

Agency: M/S Singla Constructions Limited
SCO 22-23, 1st Floor,
Sector-28C, Chandigarh-160002

Kindly arrange to test following soil samples collected from source in

1. Village Gorakh Nath (Nawan Nagar) in Haryana

2. Village Lehraundi (Nawan Nagar) in Haryana

3. Mauza Khol (Kalyanpur) in Himachal

Following tests are to be conducted:

1. Optimum Moisture Content, Dry Density (Heavy Compaction) Modified Proctor,
2. Grain size Analysis

3. Liquid Limit & Plastic Limit

4. CBR value

S. Chemical Testing

regarding physical and Chemical properties of soil as per relevant IS codes RDSO
guidelines in ¢/w construction of railway embankments,

DA /03 Sealed samples as above 50 kg each \

Executive Epginieer/Const./1,
Northern—Railyay, Chandigarh

?D;M
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Northern Railway

Annexure R-4

Office of the
Executive Engineer/Const.-I
Northern Railway, Chandigarh

No. 70-A/cs/XEN/C/1/CDG Dated. 10.03.2023

Dr. GHUMAN AND GUPTA GEOTECH CONSUTANTA
F-81, PHASE -07, INDUSTRIAL AREA, MOHALI,
SAS NAGAR (PUNJAB).

Subject:- Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's. Service &
Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh
territory in c/w provision of Chandigarh - Baddi New BG Rail Link.

Agency: M/S Singla Constructions Limited
SCO 22-23, 1** Floor,
Sector-28C, Chandigarh-160002

Kindly arrange to test following soil samples collected from source at

1. Village Kona (Nawan Nagar), Haryana

2. Plot No. 18, Sector-5, Panchkula

3. Plot No. HS1, Sector-6, MDC, Panchkula

Following tests are required to be conducted:

1. Optimum Moisture Content, Dry Density (Heavy Compaction) Modified Proctor,
2. Grain size Analysis

3. Liquid Limit & Plastic Limit

4. CBR value

5. Chemical Testing

regarding physical and Chemical properties of soil as per relevant IS codes and RDSO Guidelines relevant
to construction of railway embankments.

DA/03 Sealed samples as above 50 kg each

\

Executive Engineer/Const./1,
NortherrRailway, Chandigarh

?0 o Mastods
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A 0
. gggye S, B

Administrative Office
Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS A
Test House by Dr. M. S. Ghuman Industrial Focal Point,
Ph.D (Geotechnical ) Roorkee Mohali (Pb)-160055
Ex. Prof. & Head of Engg 0172-4666081
0172-4672074

Directer, Technical (UT) Chandigarh E-mail : gggc_laboratory @ yahoo.co.in

Experts for : Website : gogclaboratories.com

+ Soil i uwmm‘m.mm'nwm.rm,mwmm

4 Evaluation of Elastic Proparties and Analysis of Machine Foundations and Soil Stabilization Problems.

+ Piain Table Contouring and Demarcation.

- Physical and Mamwwuwmmmmcm.wwdcmmmwm
Aggregates, Marble, Kota Stone, Glazed Tiles, Terrazo Tiles, Water, Particle Board Flush Door Shutters, G.1, Pipes, Barbed Wire,
Coatings, Steei CBR mwmumm,mmmmmrmmmmm

Ferro Scanning, Core » Roof Deflection test, Highway bituminous Mix Design and Cemant Concrete Pavements eic

TEST REPORT

A
 Report/ULR No. | TC5045220000003975F | ReportDate:14.102022 | ~ Page-1/2
 Issued To ___| Executive Engineer/Const/l, Northern Railway, Baddi. h o _
| Subject Construction of Civil Works including Earthwork, Blanketing, Bridges, RURB's, Service &
[ Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh |
b | territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link. =
Name of Agency | M/sSingla Constructions Limited. LN Tl = I
Sample Particular| Sample of Soil for following lab. tests. 5 3" T s, Y
Quantity 1Sample _ NG
_Mode of Receipt af Sample | Supplied in laboratory by customer i et

Date of Receipt of{Sample | 07.10.2022
| Date of Re, 14102022 Wi T -

Letter Ref. & Date| 70-A/cs/XEN/C/I/CDG, dated : 07.102022 S ;

([ Source | | Village Gorakh Nath (Nawan Nagar) in Haryana _
| Discipline Mechanical el a
Group Soil & Rock _ ) i |
S.No Test Parameters | units | Results  Test Method ]
’ 1. Grain Size Analysis % | Gravel=14.9% |15:2720 (P-4)-1985 |
Sand =70.9%
Silt =142%
T e = = . Clay = 0.0% — = {
_2.. | Sieve Analysis of soils fraction passing on % 5:2720 (P-4)-1985 (RA 2015)

21! 80.0 mm 100 ‘ S ?
| 22 40.0 mm od i TS R
| 23 i ~200mm 98.3  EUE N 1
24| | T100mm 917 STt e
ST I N T e SO 883 TG i —1
S50 S T | 71.2 oA

2.7 % 118 mm 63.5 j P T ~ ]
T — 080mm | T RN

2.9 | ~_030mm | . e R A R
5 O 0 T i R Y ey
211 | ———0WSmm | T R s

Notes : 1. The ub Y, SO ———
£ o shove e e s sty s e e PARIOA oy e

3. Total Liability our test house is limited to the invoicec . - ¢
4. Samoles will Ha dastruad aftar 15 dave fram the et = Anctifinnie < TFRYE-COPY * *

TRUE COPY
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-
& ggg c Laboralory Division
. 4

Administrative Office
Dr. GHUMAN
s F<81, Phase-VII,
est house : oy industrial Focal Point,
Ph.D (Geotechnical Engg.) Roorkee I Mohali (Pb)-160055
Ex Prol & Head of i 01724556081
1724672074

Pb. Enginoering

Director, Technical E-mail . gogc laboratory @ yehoo coin

Experts lor Website - pggoiabomitories com

4+ Soil for Bulangs. Broges, OMAs, Eanh Dame. Imgatiens Structures, T Roade. industrial , -

© Evaluaton of mmmmumw«us?;ummmmww

¢ Plam m:“ L;nlu& Conouring anc Demacanoe,

» Prynaal esting of Cameni, Chemical Analyals of Mortar and Conarome, Cube, Mix of Gernent Concrate. Coarse and F
% me%rTm&m.wm'mmmmwm .
Comtings. Conmactes 2 Destructive Concrete Fetound Hammar T

Fotra Scanning, Core 'Mmummmmﬂme*ummmhﬂ

TEST REPORT -
~

' Report/ULR No. || TC5045220000003976F | ReportDate:14.102022 | Paged2

3 | Modified Proctor Compaction Test | glec | MDD=205 | I5:2720 (P-8)-1983
—— . e - \ ;*____ i__ghic :_? 6 i
4 | Liquid Limit % | : 1S:2720 (P-5}-1985

. Plastic Limit Non-Plastic

s ‘ Plasticity Index B . BN (SR e s

| 5 | Soill Classtfication | 'SM’ Silty Sand | 15:1498-1970

6 | CBRVplueTestat 97% of MDD 2t OMC 15:2720 (P-16}) ]

i, | Unscaked CBR value S —
| Soaked CBR value 1 % S o o B e R
7 T Direct Shear Test at 97% of MDD __|152720 (P-13) 1986 (RA 2015}

L0 1 Angle of Internal Friction (@) Degree’ 32.9°

| o | 1 Cohesion (C) KN/m" | o0 -

#~ 8 |  Consofidation Test (Compression Index] | - 0.04 | 15:2720(P-15)-1965 [PA 2015)

I Cosificient of Permeability | em/sec | 71x10" | 15:2720 (P17).1386 {RA 2016}

Unconfinkd Compressive Sirength or undrained : s
0 \ ; }
| | | T conesniey . L__riwcm 0.0 — Esarzgwm um__ o
1. | Sand Equivalent Value . 5G 1S:2720 (P-37}-1976 (RA 2016)
Remarks, : are for your record please.
- **%End of the Test Report™**
by Authorized ory,
Er. Gauray Gupta (T.Mgr.) Er. Rajiv KumarSopy

u\}

Notes : 1. T resuns 350V8 ar% for informeson of el = g et
:‘3, Tl'l.m mb;:wmrm&m ﬁnﬂlwmnwcmmmmuwm
3. Total of our 198t house is imited 1o e nvoice i
4. Samples will be dasiroved after 15 davs tromn tha date O PR Sk

TRUE COP
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:lbomoryotvllion

Administrative Office

F-81, Phase-ViIl,
Industrial Focal Point,
Mohall (Pb)-160055
0172-4666081
D172-48T2074
E-mall : ggge laboratory @yahoo.co.in
Webslite : gggclaboratories.com

- Mode of Receipt nf Sample | Supplied in laboratory y by cunomer
' Date of Receipt of mple | 07.10.2022

L Soil for Bulidings, Bridges, OHRS, Earth Dams, ltrigations Structures, Towers, Roads, Industrial Bulidings etc.

- Evalustion of Elastic Properties and Anatysia of Machine Foundations and Soil Siabilization Probisma.

* Plain Table Levelling, Contouring and Demarcalion.

L Physical and Tosting of Cement, Chemical Anaiysis of Martar and Concrete, Cube, Mix Design of Cement Cancrele. Coarse
and Fina Bricks, Marbie, Kota Stone, Glazed Tiles, Terrazo Tiles, Water, Particle Board, Flush Door Shutters, G L Pipos,
Barbed Stes! Sections, CBR. MDD and DBD of Campacted Earth, Non Dettruetive Concrele Rebound Hammer Test,
Uttra Putae ¥ Tent, Ferro Beanning, Core Cutting,, Roof Defiection test, Highway Bituminous Mix Design and Cement Concrets
Pavements stc.

TEST REPORT
F

 ReporiNo, l GGGCID-M!OR[I?{ZO!Z 2023 4{_ Roport Date : 14, 10 2022 | Page-1/1

, Issued To | Bxecutive E__gmeerlCangt_l I, Northern Ratlway Baddi.

| Subject 1 Construction of Civil Works including Earthwork, Blankeﬂng ‘Bridges, RUB's, Service &
Residential Bulldings, Platforms, FOB, Circulating area, Drainage, Pfc*enson Works &
Other miscellaneous and aliied works from Km. 24825 to 28200 within Himachal Pradesh

| territory in ¢/w provision of Chandigarh-Baddi New BG Rall Link
Name of Agency | o M/s Singla Constructions Limited. L B
| Sample Particular | . Sample of Soil for Chemical lab. tests. i -
| Quantity — iSample

_DateofReporting | | 14.10.2022 . el =
Letter Ref. & Date: | 70-A/cs/XEN/C/\/CDG, dated : 07.10.2022 y |
Source iy | Village Gorakh Nath (Nawan h‘r] in Haryana S
S CHEMICAL TEST, e
S.No Test Parameters ~ Units Results ; Test Method
1 | [Total Chloride Salt ) mgfkg 812 | is2720(P-21)
2 Organic Matter | 205 18:2720 _{P 22)
3.5 Calcium Carbonate | mg_lkg : S0 | I5:2720 (P-23]
4 Cation exchange capacity | meq/‘ﬂﬂg 13 | 15:2720 (P-24)
s. | PH Vatue 2 el R P 15:2720 (P26}
6 | _ Tatal Soluble sulphates L omehg 24 [ 15:2720 (P-27)
| Manual for Soil Testnng
7 ’
, L) : S | hvw | s I Govt. of India, Jan 2011
Remarks : The are for your record please.
***End of the Test Report*** A
eviewed Authorize ¥ Y.
Er. Gaurav Gupta (T.Mgr.) Er. Rajiv Kumar-Gop
Notes : 1. The results sbove are for information of WMMMMMI‘:W .
purpose.
2. The above pertain to the parlicular samples —"ﬂ‘
3. Total Liabllity jof our test house is limited to the In
4, Samples will be destroyed after 15 days from the | test certificale unless otherwise spacified.

TRUE COPYUE CoPY
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Laboratory Division
2
Adgministrative Ollhca

F-81, Phase-Vli,
Industrial F Polnt,
Mohali (Pb)-16i
0172-4656081

( 01724672074

E-mall . poge_laborainry @ yahoo.oo in

TROUE COP\DE COPY

Exg
& for Bulldings, Bridges, OtRe, Eath Dems. (mgatons Stnactures, Towens, Roads, Industrial Buidings oic
¢ Evalustion of Eastc Propartas and Analysss of Machine Foundations and Sod Stabfization Probiems.
v Plain Tabio Conoyrng miv) Demg:canon
* Physical ancl Testing of Camand. Chantcal Aratysss of Mortat and Concrete. Cute, Mix Dasign of Coment Concrste Cuassiy and Fine
Martse, Kota Stons. Glazad Thes. Temize Thos. Witer, Partcle Board. Fiush Docr Stwttms, G.) Poes. Bartod
Coatings. Steal CBR, MDD and DBD of Compactes Earnn, Non Destructive Concrate Redound Mammsmet Test, Utya Pules Tos!,
Farro Scanning. Core « Rood Defecton 168, Hipfraey bilumingss Max Design and Cemen Conorete Pavsments o4
TEST REPORT
Report/ULR No. | TC5045220000003974F ReportDate:14.10.2022 | Page-1/2
Issuad To Executive Engineer/Const/l, Northern Railway, Baddl
Subject ﬂConstmctnon of Civil Works including Farthwork, Blanketing, Bﬁdges RUB's, Service &
Residential Bulidings, Platforms, FOB, Circulating area, Drainage, Protection Works &
Other miscellaneous and allied works from Em. 24825 to 28200 within Himachal Pradesh
. | territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link.
- Name of Agency M/s Singla Constructions Limited. . o
Sample Particular | | Sample of Soil for following fab. t fab.tests. =
_Quantity [ Sample o -
 Mode of Receipt of Sample Sup_plled in laboratory go; mtomer 5 :
Q_ﬁe of Receipt of fample | 07.10.2022
_Dgte_n_f_ﬁllam i 14 10 022 =N B
Letter et & Date] | 70-A/cs/XENJC//CDG, dated : 07.10.2022 -
' Source == _{ _____
Dlsc-pline Mechanical e S .
Group Soll &Roci Sil's =
S.No Tutl’mnnug_s  Units | Results ~  Test Method
-0 Grain Size Analysis | % Gravel = 143%  S:2720 (P-8) 1985
1 sand =712% |
Sit =145% |
| S N I Clay=00% T
| SME_ATLWSK of soils fraction gassingon | % | s o 11§:2720 (P-4)-1985 (RA 2015)
&t | - 800mm “ 100 _z__ -
| 22 00mm | I w0
| 23 | E 20.0 mm B T ] |
L2441 100mm 1 933
|25 | _475mm | :J[_ 80 |
1 26 | 236 mm 3 ' 75.5
| 237 = 118mm | e
| 28 0.60 mm = PSS Sl | 529
| 29-] . 0.30mm - _
210 | 0asmm 2838 o
L1 J 0075L LI U 145 = 1
Noted . 1.mmmmmmmn&wmmdmcoamﬂnu ‘Mmuwmdlmhwm.
2 The abowe pavtain 1o the parnouiar samples sy -
3 Totnl Liabitity of our lest house ia lmited 1o the nvoke ;
4 Sampies wili D ARGITOURA afAr TR Maus fenm e S0t
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Labaratory Division
5
Administrativa Office

F-81, Phase-ViI,
Industrial Focal Point.
Mohall (Pby)- 180055

0172-4686081
01724672074

E-mail : 0goc_laboratory @ yahoo.co in
Websito . gogolaboralones com

- Soil for Busdings, Broges. OHAS. Earth Dams. imgascns Stnuctures Tomeprn, Ropds, Industiial Bukangs eb.

v Evnluation of Elaste Froperes and Analpsss of Mactuns Foundatons snd Sol Stetid st Prodsems

* Plain Tatso . Lovaling Contounng and Demarcation

#  Prysal and Tesiing of Coment. Chemical Aralysts of Monar mnet Concrome. Cube, Mix Dosgn of Cament Concrate. Coatse and Fine

; Madtie. Kota 5ione, Glused Ties, Tamazo Tikes, Waker, Panicie Board, Flush Door Shutters. G 1. Ppes. Barbed
Caatings, CBA, MDD and DBD of Compactes Earth. Non Destructive Contrete Rebound Hamene: Test unmmmfu.
Ferro Scanneng. Core - Faot Daliaction test. Mighwivy Stunwious Mir Demgn and Camarnt Conerss Pavements stc

TEST REPORT
~~
_Report/ULR No. |[TC5045220000003978f | ReportDate:14.102022 | Page-2/2
T3 | Modified Proctor Compaction Test [ "gec | MDD=204 | 15:2720 (P-8)-1983
S| 40 T % N OM'Cgsﬂ_ _L_____ .
4. Liquid Limit % | - 15:2720 (P-5)-1985
' Plastic Limit | Non-Plastic |
—_— .| Plasticity Index RO, (I L I | el T
} 5. . | SoilClassfication = | - +_'§M_' Sity Sand | 15:1498-1970
6 CBR Vhlue Test at 97% of MDD a1 OMC 15:2720 (P-16)
) ! | Unsoaked CBRvalue =~ % 143
Ci).l | soskedCBRvalve | % 7 T .
7| o Direct Shear Test at 97% of MDD ) 15:2720 (P-13)- 1986 (R4 2015)
i Angle of Internal Friction (@) D'EF.E,L_ s | 2000000
L Cohesion (C) | XNm' ] 00 | 3
A _ Consolldation Test (Compression Index) - 006 | 152720 (P-15)- 1965 (RA 2015)
[_ 9 | of Pecmoability Temjsec | 6awa0" | 152720 (P-17)-1986 (RA 2016}
W] ¥ Compranive Stungth o andraingd. | 0o 00 8:2720 (P-10) 1991
! cohesion (C) . g C____ W . i
1 Sand Equivalent Value _T—— &80 15:2720 (P-37)-1976 (RA 20186)
Remarks : The abovi are for your record please — i i
- ***End of the Test Report*** S" \
Authoriz tory,
Er. Gauray Gupta (T.Mgr.)
= -y N
Notes : above are for information of the JJ..JL.. o

i
i

pertain 1o the particular sampies
Tolal Lisbeity m““nmwmmﬁ; .

TRUE copsE COPY
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Laboratory Division
&
Administrative Office

F-81, Phase-V,
Industrial Focal Point,
Mohall (Pb)-180055

0172-4666081
01724672074

E-mail : gggc_laboratory @yahoo.co.in
Website : gggclaboratories com

Remarks : The

e
“="Reviewed

Er. Gaurav

|-
e

. Soll for Bulidings, Bridges, ONRy. Earth Dams. hirigations Structures, Towers, Roads, Intfustrial Bulldings eto

¢ Evaluation of Dynamic Elastic Properies and Analysis of Machine Foundations snd Sod Stabilization Probioms

®  Piain Table Levelling, Contouring and Demsrcation.

+  Physical and Testing af Cament, Chemical Analysis of Mortar and Concrete, Gube, Mix Design of Cement Concrete. Comrse
and Fine Bricks, Marbie, Kot Stone, Gluzed Tiiss, Terrnro Ties, Water, Particle Doard, Flush Door Shutters, T, Pipes,
Barbed Wire, Siwal Bections, CBR, MDD and DBD of Compacted Earth, Non Destructive Concrete Reboiund Hamenar Test
Ultra Pulse Test, Forro Scanning, Core Cutting,, Roof Defiaction test. Highway bituminous Mix Design and Cempnt Concrate
Pavemunts eic.

TEST REPORT
™
ReportNo. | GGGC/D-141022/19/2022-2023  Report Date :14.10.2022 Page-1/1
ssued To | Executive Engineerjtonstjl Narthern Raitwav. Baddi,
Subject ' Construction of Civil Works mduding tarthwork, Blanketing, Bridges, RUB's, Service &
Residential Bulldings, Platforms, FOB, Circulating area, Dratnage, Protection Works K
| Other miscellaneous and altied works from Km 24825 to 28200 within Himacha! Pradesh
T _territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link
Narme of Agency | M/s Singla Constructions Limited.
Sample Particular . Sample of Soll for failowmg lab. tests.
Quantity | 1sample
 Mode of Receipt q'l Sample | Supplied in laboratory by customer =
‘ Date of Receipt of|Sample | 07,10.2022 IR 08 g™
| Date of Reporting| [ 14, 10 2022
 Letter Ref. & Date ?D-NMENJUUCDG dated :07.10.2022 p—
| Source ¥ mmmmhmw S W - o
-~ CHEMICAL TEST, _ Lot i
SN0 Test Parameters " Units | Results Test Method
TFEE | Total Chioride Salt 1 mg/kg 85 15:2720 (P-21)
2. | Organk Matter % | 200 | 1S:2720 (P-22)
3| Calcium Carbonate mg/kg | 54 | I15:2720(P-23)
4 | Calion exchange capacity | meq/100g 25 15:2720 (P-24)
5 ; pH Value i S 7.76 | 720 (P-26)
| 6 ' Tptal Soluble sylphates mg/kg ! 20 ' 15:2720 (P-27)
7 Chioride 14 Manual for Soil Testing

Govt. of India, Jan 2011

A
Authorire natory,

Er. Rajiv Kum3

are for your record please
“*%End of the Test Report***

-+

Dy
Gupta (T.Mgr.)

Notes : 1. The resuMs Mnlmtmmnmmdwmlmdsmmummmy
purpasae, P
2. The above mhhmmoﬂw‘nﬂw
3. Total of our test houss Is fimited 2o the I -unt
4. Samples will be desiroyad after 15 days from the uniess otherwise anncitied

test certificate
TRUE COP\PE CopY
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gogc o D

Administrative Office
DI'. GHUMAN F-81, Phasa-Vii,
Test House e 2 Industrial Focal Point,
Ph D (Geotechnical Engg. Mohall (Pb)}-160053
Ex. Prol. & Head of Civil Engg. W 01724656081
N 01724672074
Pb. Engineering :
Directer, Technical E-mall - gggc_laboratory @ yehoo comn
Exparts Tof Websites  gOOCIabOraIoNes. 0om
< Sout ummmmmmwmmm.nwm«
¢ Ealaton of Elastic Properties and Analyws of Maching Founaations and Soll Stabiization Prodlems
* P Tatse Sut Levelling, Gontourng ang Demuarcasion
¢ Physical anvi ical Testing of Cempnt. Crernical Analysis of Mortar and Concrate, Cute, Mex Design of Cement Canerate. Conne and Fine
Aggregaies, Marble, Kota Stofw Glared Toes, Teriazo Ties, Walar, Particie Board. Flush Door Shutters, G 1. Pipes, Barad Wire,
Coatings. Stenl CARA. MDD and DBD of Compacted Earh, Non Destrucive Concreie Ratound Hemmiar Test, Llra Pulss Velooity Test,
Farro Sarnmng, Core . Roof Defechon lest, Highway bituminous Mix Dasign and Cement Concrele Pavements eic
TEST REPORT
~ |
_Report/ULR No.| | TC5045220000003976F | ReportDate:14.10.2022 | - Page-1/2
Issued To | Executive Engineer/Const/l, Northern lemy, Baddi.
subject ‘Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service &
Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works & |
Other miscellaneous and allied works from Km. 24825 to 26200 within Himachal Pradesh |
_ - | territory in ¢/w provision o of Chandigarh-Badd! New BG Rail Link. i
Name of Agancy| | M/sSingla Constructions Limited,
[ sample Particulaf sample of Soil for following lab. tests
. Quantity 1Sample B _ _
_ Mode of Receiptjof Sample | Supplied in laboratory by customer !

' Date of Receipt df Sample | 07.10.2022 |

 Date of Re;nn& . 14102022 e = !
Letter Ref. & Date: ?&ycwtwcmcns dated 07.10. zozz =N
Source | : g :
Discipline | B | Moc I s
:Group 5 R | Soll & Rock = ' - e ]
| SNo % " Test Paramoters T Units | Resubs Test Method
1, Grain Size Analysis % Gravel = 14.5% | 15:2720 (P-4)-1985
| Sand =71.3%
‘ i St = 14.2%
=t e e S [ o Clay =0.0% | - 4
2 ! Sieve Nulym of soils fraction praing on L % 152720 (P-4) 1585 {ﬁA 2013) |
23 S| 80.0 mm - 1 100 B,
[ 22 | | 400mm ! 100 = e
| 23 200mm ] | e T
| 24 ~_100mm ol SRy}
| 25 | 4.75 mm | 89.3
261 | 236mm [ 783 ST e
27 _ 1.18mm I 1 655 . ]
28 I osomm | I =z o
29 | 030mm .' T Al e —
2.10 0.0Smm | T
211 | 0.075 mm | | 142 - s
Notes : °. The results mwhmmndu]d-uﬂwuﬂanwmnambuwm
2 The above pertain 10 tha particutar
3 TmaIL_ dwlmMuumwmmm@/

= i i  TROE copE COPY
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gggc e

Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS L e
e S

F-81, Phass-Vil,
Test House by Dr. M. 8. Ghuman Indusltrial Focal Point,

Mohall (Pb)-160055

0172-4666081
0172-4872074

Pb. Enginearing , Chd, Cum

Director, Technical (UT) Chandigarh E-mail ;. ggge_laboralory @ yahoo.co in
Expers for Website .  gggciaboralones.com
& So tor Buidings, Bridges, OHRx. Earth Dams, Structures, T
& Evalustion of Emmwmum%wrmm mm&mu
. ?""--.-.7'“‘... Testing of Cament c':u
- Aralysia of Monar and Concrate, Cube,
boe %mmﬁrm;;ﬁwmm&;#mdmw&mwm
Fend Scanning, Core , Roof Deection u'wwmmmmm"wcmw*“‘mm S
TEST REPORT
~
“Report/ULR No. | [TC5045220000003975F | Report Date : 14.10.2022 T P2z
3. | Modified Proctor Compaction Test T glec | MDD=205 | 15:2720 (P-8)-1983
- Sl y | % OMC=7.6 .15
4. Liquid Limit % - 15:2720 (P-5)-1985 '
Plastic Limit | Non-Plastic
L- - Plasticity Index e L = - - -
5. | | SollClassification - | "SM’ Silty Sand | 15:1498-1970
6" | CBR V4lue Test at 97% of MDD at OMC 15:2720 (P-1B)
| [ Unsosked COR Vel % 152
oW | Soaked CBR value % _| 18 E I —|
YIS 4 [ Direct Shear Test at 97%of MDD 15:2720 (P-13)- 1986 (RA 2015) |
i) i of Internal Friction (@) Degree” 333" | |
LW | | Cohesionfc) KN/m’ 0o |
™ 8 Consalidation Test (Compression Index) - D06 15:2720 (P-15). 1965 (RA 2015}
ot of Parmeabllity | em/sec 535107 | 152720 (P-17)-1986 [RA 2016}
Comprassive Strength or undesinéd | e 00 §:2720 (P10, 1991
SRS = 3
| - | 60 | 15:2720(P-37)-1976 (RA 2016]
re for your record please.
***End of the Test Report™™* i

Reviewed by
Er. Gaurav|Gupta (T.Mgr.)

Notes : | The results nbowun_lrx_n-m:n:onumemEn 0 court of law lor purpose
2 The above g4t pertain 1o the particular Sampios su o o 7
3 Total Liability wrmummlomm-m

4 Camnise wil AArvetrrnenid s 48w bos o b - TRUE COP‘(UE COPY
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) ggg: I:bormy Division

Dr. GHUMAN AND GUPTA GEQTECH CONSULTANTS S

- F-81, Phase-VII,
Tost House by Dr. M. §. Ghuman Industrial Focal Point,
Ph.D (Geotechnical Engg.) Roorkee Mohall (Pb)-160055
Ex. Prof. & Head of | Engg. 0172-4666081
o e 0172-4672074

2 . @ co.in

Director, Technical (UT) Chandigarh E-mall : gggc_laboratory @ yahoo.
Expoﬂt for : Website : gggciaboratories.com

B Soll tor Bulidings, Brigges, OHRx, Exrth Dams, iirigations Structirss, Towers, Roada, Industrial Bulidings ¢.c

* Evaluation of Einstic Propariies and Analysis of Machine Foundations and Soll Stabllzation Problems.

- Pigin Table Levelling, Contouring and Demarcation,

* Physical and Testing of Cament. Chemical Analysis of Mortar and Concrate, Cube, Mix Design of Coment Concrate. Coarse
and Fine Bricks, Marble, Kota Stone, Glgzed Tlles, Terrazo Tiles, Waler, Particle Board, Fiush Door Scuners, G 1, Pipes,
Barbed Wire,! Stesl Sections, CBA, MDD und DBOD of Compacted Earth, Non Destructive Concrale Rebound Hamwner Test,
Uitra Putse Test, Ferra Scanning, Core Cutting,, Roof Deflection tes!, Highwary bituminous Mix Design and Cement Concrete
Pavements otc.

TEST REPORT
ﬁ ~ -
~Report No. | GGGC}D»M.‘;O!Z[H{ZOZZM& ‘ Repgn_bg_te_ 14.102022 Page-1/1
| Issued To ] | Executive Engineer/Const/], Northe Railway, Baddi.
Sub]ect Construchon of Civil Works including Earthwork, H!ankelmg, Brldges RUB's, Service &
Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
Other miscellarieous and allied works from Km. 24825 to 28200 within Himachal Pradesh
1 territory in ¢/w provision of Chandigarh-Badd| New 8G Rail Link
Name of Agency M/s Singla Constructions Limited, M- i
- Sample Particular —T | Sample of Soll for h:llowm; lab. tests. _— = - a
~ Quantity 1 Sample
| Mode of Receipt off Samp Sample | | Supplied In laboratory by customer I e il
Datﬂ of !!e_ce_;g_t_ol Sample | 07102022 _ el
Daté of Reporting | 14.10 2022 :
Letter Ref, & Datej | ?O-NCWEH{CNCDG dated - 07 10, 2022 Y. P
Source || Vilage Lehraundi (Nawan Nagar) in Harvana
o~ L | | CHEMICALTEST. ) T R A
- 3 = e p—— d . '
SNo | | TestParameters | Units | Results Test Method
| 151 | Total Chioride Salt ‘ mmg | am 8 15:2720 (P-21)
2 _Organic Matter _ 2 ___ 1512720{pP-22)
3 _|Calcium Carbonate l mg/kg i = 55 1 sa2no(pe23)

| 4 _Cafion exchange capggi_li | meq/100g | 27 18:2720 (P-24)

E. pH Valuve FFe ! 780 15:2720 (P-26)

|6 | TotalSoluble suiphates | mg/kg | 23 | IS:2720 (P-27)

| | - .
7 Chloride | et 19 Manual for Soil Testing
l — W o &/ 8‘__*, = | Govt. of India, Jan 2011
Remarks : T are for your record please
" : ***End of the Test Report*** A
"'13‘;."*'3“ by Authorized SMMory
Er. Gaurav|Gupta (T.Mgr.) Er. Rajlv Kumar Gupta
Noles : 1. The resulls Mnmmma”w subjected to any
purpose.
2. The above pertain to the particular sampled
3 Total of out test house lu limited 10 the In
4. Sampies will be destroved after 15 davs from the | W“MM
TRUE CC)P‘){UE :
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gggc tabomtmyowisbn

Administrative Office
Dr. GHUMAN AND GUPTA GEOTECH CONSULTANB g
Test House > ' se-Vi,
by Dr. M. 8. Ghuman Industrial Focal Point,
Ph.D (GeotechnicallEngg.) Roorkee Mohall (Pb)- 160055
Ex. Prof. & Head of Civil Engg. 0172-4566081
Pb. Engineering , Chd. Cum 01724672074
Director, Technical Bducation (UT) Chandigarh E-mail : ggge. laboratory @yahoo.co.in
Exports for : Website . gugclaboratornes.von
" Sall for Buildings, Bndges, OHRa. Erin Dame. Irigations Structures. Towers, Roads, indusinal Buldings eic
¢ Evaluation ol « Elastc Propertas am Analysis of Maching Foundations ang Soil Stabdization Problams
@ Plaun Table Loweliing, Contounng ant Demancason
@ Prwsical and Testing of Cament, Chamical Analyss of Mortar and Concrete, Cutse, Mix Daxign of Cement Concrats. Coamse and Fine
Aggregates, Marble, Kota Stone, Glazsd Thes. Tomuzo Tias, Waler, Particle Board, Flush Ooor Shutters, G1. Pipes, Sarbed Wire,
Coatngs. Steel CBR. MDD and DBD of Compadctad Earth, Non Destructiva Conorete Rabound Hammer Test. Lilra Pulse Vielocity Test,
Ferro Scanning. Core Roo! Deflection iesl, Highway bitummous Mix Design and Cament Concrale Pavemiinis etc
TEST REPORT
™
| Report/ULR No. || TC5045230000000940F | ReportDate:16.03.2023 |  Page1/2
bm To | Executive Engineer/Const/l, Northern Rallway, Baddi.
Subject Construction of Civil Works including Earthwork, Blanketmg, Brldges RUB's, Service & ‘

Residential Buildings, Platforms, FOB, Circulating area, Drainage, Frotection Works &
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh
territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link.

 NameofAgency | | M/sSingla Constructions Limited. R - o~ |
Sample Particular] _| Sample of Soil for following lab. tests B | iy ey B
Quantity 1 Sample i ™

Mode of Receipt ¢f Sample | Supplied in laboratory by customer
' Date of Recelptof Sample | 10.03 2023

' Date of Report ~ 116032023 .
Letrer Ref & Date: | 70-A/cy/XEN/C/I/CDG, dated : 10.03.2023 .
Source Wilige Konw (Mawan Wagan) W danene =000 0 0
DIS_E_Iplim Mechanical = - =
o~ \Growp | Sail & Rock . - A
SNo | | TestParameters | Units |  Results | TestMethod |
| Gravel = 14.8%
L Grain Size Analysis % S;':' :1:0_,"2‘ 1$:2720 (P-4)-1985
#_ . B s N | — Clay = 0.0% g _ !
3 . —
. _Sieve Analysis of solls fraction passingon - |
|21 . soomm 000000 | 100
(22 |~ — 400mm | 10 |
| .23 | ) 200 mm * 952 |
| 24 | 100mm [ e00 |
r 2 0 S __475mm % 2 1 152750 (P-4)11985 (RA 2015) l
R 2.36mm =l | 732
N N I (T [ &7 |
28 | i _ 0.60mm ) _ . {513 '
29 | | . 030mm —— . 388
L 210 0.15mm_ s 56 | |
21 | 0075 mm N o7 T | SR
Notes : 1. The results hmnm&mm&memduhwm,
2 The above partain 1o the particular samples s
3 Total Liabifity Pt our test house I8 limied 1o the invok
TROE copE COPY
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Laboratory Division
&
Administrative Office

F-81, Phase-Vil,
industrial Focal Point,
Mohall (Pb)-160055

0172-4666081
0172-4672074

9ogc_ labotatory @ yahoo.co.in

Director, Technical (UT) Chandigarh

Exparts for . Website . gggclaboralories com

» Soil for Bullgings, Bridges. OHFs. Eanh Dams. Imgations Siructures, Towers, Foads, Industrial Bulldings eic

~ Evaluation of Elnstie Proparties and Analysis of Machine Foundations and Sol Stabiizaton Probems

® Plain Tabls , Lavelling, Contouring and Demarcaton,

2 Physical and Testing of Cament, Chamical Analyss of Mortar and Concrote, Cube, Mix Design of Camant Concrote. Coarse and Fine

Aggregates, Marble, Kola Stone, Gilazed Ties, Terrazo Tiles, Water, Particle Board, Flush Door Shutters. G 1 Pipes. Barbed Wire

Coatings, Steat § CBR. MDD and DBD of Compacted Earit. Non Destructive Concrate Febound Hammer Test. Ulns Pulse Toat,
Ferro Scanning, Core Clting,, Roo! Deflection tesl, Hyghway bituminous Mix Design and Camant Concrets Paverenis et s
TEST REPORT
~
| Report/ULR No. | TC5045230000000940F | Report Date : 16.03.2023  page22
[ gfec | MDD=205 | Rtroe
_ -_Tmed Proctor (‘.omnm_:tno_n Tast % OMC =79 [ 15:2720 [P _Bl 3
Liquid Limit 1 | - '
Plastic Limit ] | Non-Plastic 15:2720 (P-5)-1585
Plasticity Index | - 1
5. | Soil Classification | .| 'SM'Silty Sand 15:1498-1970
By CBR Value Test at 97% of MDD at OMC T
+ 1 - Unsoaked CBR value % 151 1S:2720 (P-16)
it) Soaked CBR value % | 8.2 LI il
R Direct Shear Test at 97% of MDD ]
] 1 Angle of Internal Friction (@) Degree’ 33.1° 18:2720 (P-13)- 19886 (RA 2015)
:FF "] Cahesion (C) KN/m 0.0 ]
~ 8 Consolidation Test (Compression Index) - 0.05 | 152720 (P-15-1965 (RA01S) |
i3] i Confficient of Permeabllity | cmjsec | 62x10° 15:2720 (P-17)-1986 (RA 2016] |
| | une Compressive Strength or undrained 1 80 1§:2720 (p 10} 1991
'I_m' % cohesion (C.) Kg/em : u [E1. = =
Sand Equivalent Val g 720 (P-37}-1976 (RA 2016
E qu alue o el 61 I5:2 013} { ) |
Remarks : The re for your record please.
. ssscnd of the Test Report®**
by Authoﬂzegﬁ
Er. Gauray Gupta (T.Mgr.) iqe
Mm;; mm nbcn;::;lmmrmom:mkﬁmum Fbmmldwumm.
3. Total Liability ¢f our test house is limited 10 the invok
4. Samniae will e Anatrownd after 1R dsoe e s sl

TROE cord) E COPY
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Laboratory Division
&
GUPTA GEOTECH CONSULTANTS R
F-81, Phase-VII,
by Dr. M. S. Ghuman Industrial Focal Point,
Ph.D (Geotechnical Engg.) Roorkee Mohali (Pb)-180055
0172-46066081
0172-46T2074
Chd. Cum
Chandigarh E-mail : ggge_laboratory @ yahoo.co.in
N Webslite : gggolaboratories. com

+ Soil mmmmmmmmtmmwmm

* Evaiuation of Elastic Properties and Analysis of Machine Foundalions and Soll Stabilization Problems.

& Plain Table Levelling, Contouring and Demarcation.

+ Physical and Testing of Cement, Chemical Analysis of Mortar and Conerete, Cube, Nix Design of Cement Concrets. Coarse
and Fine Bricks, Marble, Kota Stone, Glazed Tiies, Terrazo Tiies, Walter, Particle Board, Flush Door Shutters, G.1. Pipes,
Barbed Wire, Sisel Sections, CBR, MOD and DBD of Compactad Earth, Non Destructive Concrete Rebound Hemmer Test,
Uitra Puise Test, Ferro Scanning, Core Cutting,, Root Deflection test, Highway bituminous Mix Besign and Comant Concrete
Pavements elc.

TEST REPORT
A - I -
' ReportNo. | GGGC/D-160323/25/2023-2024 | ReportDate:16.03.2023 |  Page-l/1
lssued W I Executive Engineer/Const/i, Northern Railway, Baddi.
" Subject . Construction of Civil Works including Earthwork, Bianhetmg, Bndges RUR’s, Service
& Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works
| & Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal
| _ Pradesh territary in ¢/w provision of Chandigarh-Baddi New BG Rall Link
- Namwe of Agency _| M/sSingla Constructions Limited. o
- Sample Particular Sample of Soil for Chemical fab. tests 3
Quantity 1 Sample "
Mode of Receipt df Sample | Supplied in laboratory by customer .
| Date of Receipt 0 !}Sarnple | 10,03 202 2023 _ = = =
| | Date of Reporting| 16.03.2023 ) - e -
 Letter Ref & Datey LY c/\ dated : 10.03.2023 =
Source i il ¢ . sl B
| owmicatest. S B - i
5.No | TestParameters Units | Resuits 1 Test Method
= sedies L P _ ;
L1 | _|TotslChioridesalt | mgfkg | 795 |  152720(P-21)
e Organic Matter % | 202 | 15:2720 (P-22)
3 1 Calcium Carbonate | mg/kg | 49 | 15:2720 (P-23)
| 4 ] Cation exchange capacity | meqjl == g | 1S:2720 (P-24)
5. | pH Value S __ = 76 _t IS: 2?20 0 (P-26)
|P Bl . T&la! So!uble s_phatcs i , mg/kg | o - 1S: 2f72‘0 (P-27)
Manual for Soll Testing,
7 k
, = Chekion 1 | mg/kg . e | Gowt. of India, Jan 2011,
Remarks . The I are for your record please
***£nd of the Test Report*** A .
eviewed by AuthorizetI™Sighatory,
Er. Gaurav|Gupta (T.Mgr.)
— "“‘?.-—1 -
Motee: 1. Théremshe sbove are forikormaton of tpdeparment and shel ot subjectsd to any COUMTOT law for any
2 Tht abave periain to the particular sample sour e
3. Total of our tesi house is limited o the i punt.

4. Sambpiss will deairnuad sftar 18 daus am the WM:MMMM
| TRUECC)P‘)(UE’CC5
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i
g g g - Laboratory Division
&

Dr. GHUMAN },\N[) GUPTA GEOTECH C ONSUL’ANT;; Administrative Office

F£81, Phase-VI,
Test House EstabllahsdbyDr M. S. Ghuman industrial Focal Point,
Ph.D (Geomchn IEngg) Roorkee Mohall (Pb)-160055
Ex. Prof. & Head of Civil Engg. 0172-4666081
0172-4672074
Pb. Engineering College, Chd. Gum
Director, Technical Education {(UT) Chandigarh

trr
10

E-mail : ggge.laboratory @ yahoo.co.in
Website ; gggclaboratonaaeom

Soil invastiga! UBUWWOHRS Eﬂﬂhnamalrﬁmﬁmusm?mnonﬁulmmmlmmem

Evaluation of ic Flastic Properties and Analysis of Machine Foundations and Soil Stabilization Problams.

Plain Table . Levelling, Contouring and Demarcation

Physical and nuoalTesﬂng ofCemaru Chamical Analysis of Mortar and Concreta, Cube, Mix Design of Cement Concrata. Caarse and Fine

Aggregates, Bricks, Marbla, Kota Stone, Glazed Tiles, Torrazo Tiles, Water, Particle Board. Flush Door Shutters, G I Pipes, Barbed Wire,

Coatings, Sections, CBR. MDD and DAD of Compactod Earth, Non Destructive Concrete Hebound Hammaer Test, Ultra Pulse Vealocity Tast.
Ferro Scanning, Cor Cutting,, Roof Deflection test, Highway hituminous Mix Design and Cement Concrete Pavements et

| TEST REPORT

Report/ULR No. | TC504523000000942F | Report Date : 16.03.2023  Page-1/2. ]
| Issued To L | The Executive Engineer/Const/1, Northern Railway, Chandigarh
Subject | | Construction of Civil Works includmg Earthwork, Blanketing, Bridges, RUB'S, Service &

Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works & I
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh |
territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link, b =

Name of Agency . M/s Singla Constructions Limited. X ) ety !
- Sample Particula Sample of Soil for foltowmg tab tests. .
Quantity . i 1  Sample
Mode of Receiptiof Sample Supplled in Iaboratow by customer
Date of Receipt *f Sample | 10.03. 2023

| Daté of Reportin N ) | 16.03.2023 - W, s
Letter Ref. & DatF 70—A}c';/XEN;’C/l/CDG dated : 10.03.2023 R M
Source Plot No. HS1, Sector-6, MDC, Panchkula.
Discipline [ Mechanical R et L |
Group l | soil & Rock i i St 0. T |
| S.No | \ Est P_arametgr_s R ! Units Results N Tésmtﬁnd
I Gravel = 20.4% |
| . : _ sand =61.4% :
i ; \ Grain Size Analysis | % Siit = 18.2% 1S:2720 (P-4)-1985 {
| ’ . Clay = 0.0% oo - X
2. | Sieve Analysns of soils fractmn passingon S |
L 23 [ ___SOOmm = — 300
|22 : 40.0 mm ol L_____loo ‘
23 | 20.0 mm | 962
24 10.0 mm o 845 | |
25 |  A475mm 79.6 l
2.6 -. 2 36 mm e % —'—-——:m-a- =S 1S:2720 (P-4)-1985 (RA 2015) |
2.7 |. 118mm | [ 682
28 | | os0omm '| 600 {
23 | | 0.30 mm i _ 42.7
2.10 (.15 mm N SRR <. SO
211 | _oosmm | [ 82 | !
|
Notes : 1 The results r or!ad above are fOf intormalion of the department and shall not be subjected to any court of law for any purpose.
2. The above result pertain to the particular samples 1o our Laboralory.
3. Total Liabllity of our test house is limitad to the invoicfg/amapnt. m
4. Samples will be destroyed after 15 days from the d: i 1est rwise specified.

TRUE copsE COPY



2QR 0 49

: \ ATEAM IN |
gg g c Laboratory Division
&

Dr. GHUMAN AND GUPTA GEQTECH CONSULTANTS S

Test House Establiphed by Dr. M. S. Ghuman
Ph.D (Geotechnical Engg.) Roorkee

Ex. Prol. & Head of Civil Engg.

Pb. Engineering College, Chd. Cum

Director, Technical Education (UT) Chandigarh

81, Phase-Vii
Industrial Focal Point
Mohall (Pb)-160055

0172-4666081
- 0172-4672074

E-mail : gggc_laboratory @yahoo fo.in
Website : gggclaboratories.com

Soil inves for Bulidmngs, Bﬁdgu OHRs, Earth Dams, lrigations Structures, Tuwars Roads Industrial Bulidings atc.
Evaluation of Dynamic Elastic Properties and Analysis of Machine Foundations and Soll Stabilization Problems.
Piain Table Sunveying. Levelling, Contouring and Demarcation
Physical and ical Testing of Cemant, Chemical Analysis of Mortar and Concrate, Cube, Mix Design of Cemunt Concreta. Coarse and Fine
Aggregates, B Marbia, Kota Slona, Glazed Ties, Terrazo Ties, Water, Particle Beard, Flush Door Shutters, G.| Pipos, Barbed Wire,

ings. Sections, CBR, MDD and DBD of Compacted Earth, Non Destructive Conerate Rebound Hammer Tes!, Ultra Pulse Velocity Test,
Farro Seanning, Cora Culting.. Root Defiection test. Highway bituminous Mix Design and Cement Concrete Pavements ale.

| . - R i

TEST REPORT

Report/ULR No.| | TC504523000000942F | ReportDate:16.03.2023 | _ Page2/2 |
| 3. | Modified Proclgr _C?nfpacti?n_'l'e-st A a/g:c ag::no; 27026 :s:z7;o_{9-31-1933 i
Liquid Limit :
& | Plastic Limit % Non-Plastic 15:2720 (P 5)-1985 |
| _Plasticity Index PO L L_ = i o

5 | | Soil Classfﬁcatlon : » ‘SM’ Silty Sand 15:1498-1970
‘ 6. CBH Value Test at 97% DfMDD at OmMC

| Unsoaked CBR value % | 182 15:2720 (P-16)

i} | Soaked CBF value % 8.2 L SR |

L Direct Shear Test at 9?% of MDD

N | Angle of Internal Fnction tﬂ] | Dgg___ree | 13958 | 15:2220 (P-13)-1985 (RA 2015)

W Cohesmn {C] KN/m [ 0.0 Bl

8 | fon ohggt_i_q'n_'r_egt [Compre__s_sjon Index) - 005 ls 2720 (P- 15]_;9_5.1 (RA 2015)

9. 1 Coefficient of Permeability cm/sec 6.5 1(_10‘! T 18:2720 (P-17)-1986 (RA .?_OJE

o | ey o |went | o0 | mampaorwe
| 11. Sand Equivaient Value | = 63 15:2720 (P-37)-1976 (RA 2016)
Remarks : The results are for your record please. g

_ ~ ***End of the Test Report*** L
Reviewed by Autnorlz;a@atarv,
Er. Gaurav Gupta (T.Mgr.) Er. Rajiv Kumar Gupta

TRUE COPY

Notes: 1. The results reported above are for information of the dapartrr:ant and shall not be subjected to any court o{ law for any purpose.
2. The abave rasult pertain to the particular samples supplied to our Laboratory.
3. Total Liability of our test house ig limitad to the Invoiced amount
4. Samples will be destroyed affer 15 days from the di of test certificate unless otherwise soecified.

TRUE COPY
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|
ggg : Laboratory Division
&

Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS

Administrative Office
F-81, Phase-Vii,

Test House El‘tﬂbir.hﬂl by Dr. M. 8. Ghuman Industrial Focal Point,

Ph.D (Geotechnical Engg.) Roorkee Mohall (Pb)-160055

Ex. Prof. & Head of Civil Engg. 0172-4666081
0172-4672074

Pb. Engineering College, Chd. Cum

Director, Technical Education (UT) Chandigarh

E-mail : gggc_laboratory@yahoo.co.in

Experts for: Website : gggclaboratories.com

< Soll investigations for Buildings, Bridges, OHRs, Earth Dams, Irrigations Structures, Towers, Roads, Industrial Bulldings ete.

> Evaluation of Dynamic Elastic Proparties and Analysis of Machine Foundations and Soll Stabilization Problems.

& Plain Table Su ng, Levelling, Contouring and Demarcation.

2 Pnyuuundchmrmmmnmumm-dmm-mmmm:mowamtconmu.cum
and Fine Aggregates, Bricks, Marble, Kota Stone, Glazed Tiles, Terrazo Tiles, Water, Particie Board, Flush Door Shutters, G.I. Pipes,
Barbed Wire, ngs, Steel Sections, CBR, MDD and DBD of Compacted Earth, Non Destructive Concrete Rebounid Hammer Test,
Ultra Pulse Vel Test, Ferro Scanning, Core Cutting,, Roof Deflection test, Highway bituminous Mix Design and Cemant Concrete
Pavements elc.

TEST REPORT
ReportNo. | | GGGC/D-160323/27/2023-2024 | ReportDate:16.03.2023 | ~_ Page-1/1 j

IssuedTo __L _ The Executive Engmeer{Const}l Northern Railway, Chandlgarh

Subject Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service
| & Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works |
| & Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal |

. . Pradesh territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link. ‘

- Name of A_gency[ a M/S s Singla Constructions Limited. -

Sample Particular ¥ | Sample of Soil for Chemical lab. tests.

~ Quantity ! _ 1 1 Sample e . . .

' Mode of Receipt of Sample hppIiEJ in laboratory by customer S '
Date of Receipt dlf Sample ‘10 032023 e i
Date of Reporting | | 16.03.2023 = % ,

| Letter Ref. & Date: | 70- AfcleE‘N/C/l/CDG dated : 10.03.2023
Source ' . Plot No. HS1, Sector-6, MDC, Panchkula. - G

|
) | “cHEmicaLYEST. | | g

~S.No } | Test Parameters Units | Results Test Method

4 | TowlChiorideSalt | mg/kg | 75.1 5:2720 (P-21)

2, Organlc Matter vy % | 2.09 15:2720 (P-22) l
¥ Calcium Carbonate _ mg/kg | 499 | Is:2720(P-23)

A Cation exchange capacity meq/100g | 19 | 15:2720 (P-24)

5. | pHValue - |78 |  Is:22720(P-26)

6. otalSoluble sulphates | mg/kg 23 S:2720 (P-27)

7. Chioride ma/kg | 17 Manual for Soil Testing, f

_ SO i Govt. of India, Jar 2011,
Remarks : Th _ are for your record please. ‘ . i
b ***tnd of the Test Report*** & ..

eviewe@ by
Fr. Gaurgv Gupta (T.Mgr.)

Authonzed ighatory,

IS §

_\ﬁ:,_‘_&.n.,('
Notes : 1. Thorunlur-pomd-houmhrinfomthnmtmdepnmmmdshallnolbosuh}whdto‘mf/ court of law for any

purpose.
2. The above I'Llﬂﬂ pertain to the particular samples supplied to our Laboratory.
3. Total Liabllity of our test house is limited to the invoiced amount.
4, Samples wll|l be destroyed after 15 days from the ~* <" "~ ~ue of test certificate unless otherwise specified.

TRUE COPY
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g g g ﬁ Laboratory Division
&

Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS s

F-81, Phase-Vi,

industrial Focal Point,
Mohali (Pb)-160055

¢ 0172-4666081
© 0172-4672074

Test House Established by Dr. M. §. Ghuman
Ph.D (Gectechnicr: Engg.) Roorkee

Ex. Prof. & Head of Civil Engg.

Pb. Engineering College, Chd. Cum

Director, Technical|Education (UT) Chandigarh

E-mail : gagc_laboratory @ yahoo.co.in
TC-5045 Website ; gggclaboratories.com

Soil investigations for Buildings, Bridges, OHRs, Earth Dams, |mg;?a&mms, mmmﬁw Buildings etc.
Evaluation of Dynamic Elastic Properties and Analysis of Machine Foundations and Soil Stabilization Problems.
Plain Table Surveying, Levelling, Conlouring and Demarcation. TRUE COPY
Physical and Ghemical Testing of Cement, Chemical Analysis of Mortar and Concrete, Cube, Mix Design of Cement Concrete. Coarse and Fine
Aggregatas, Bricks, Marbie, Kota Stone, Glazed Tiles, Terrazo Tiles, Watar, Particle Board, Flush Door Shutters, G 1. Pipes, Barbed Wire,

Coatings, Steg! Sections, CBR, MDD and DBD of Compacied Earth, Non Destructive Conerete Rebound Hammer Test, Ultra Pulse Velocity Test,
Ferro Scanning, Core|Cutting,, Roof Deflection test, Highway bituminous Mix Design and Cement Congcreta Pavements elc.

e —

TEST REPORT
Report/ULR Na. | TC504523000000941F | ReportDate:16.03.2023 | Page1/2 |
Issued To | The Executive Engineer/Const/1, Northern Railway, Chandigarh. N ™
| Subject Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service & |

Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works & |
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh |
| territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link.

| Name of Agency | M/s Singla Constructions Limited.
. Sample Particular | Sample of Seil for following lab. tests. G PR =
| Quantity | 1Sample

_ Mode of Receipt of Sample | Supplied in laboratory by customer
Date of Receipt of Sample | 10.03.2023

' Date of Reporting , 16.03.2023 |
lefter Ref. &Dgte: | 70-A/cs/XEN/C/I/CDG, dated : 10032023 |
~ Source . Plot No. 18, Sector-5, Panchkula. Lot milfe R |
~DisZipline Mechanical
| Group _* _5CE|_T& RQCKI “___ ..______’ L —-“"':"—-' i - Tc
. S.No | .. TestParameters | Units Results |  Test Method
: | Gravel=186% | ,
i Grain Size Analysis . % | S;Ttd =_1?é§a% | 15:2720 (P-4)-1985
. el o= =1 | Clay=0.0% :
2. | Sieye Analysis of soils fraction passing on L o
| 22 | 80.0 mm o : 100
N5 _ 400mm 100
23 | __200mm | 948 |
24 10.0mm = R .
25 | 338w | T ,
2.6 | 236mm | ® [ ges | 15:2720(P-4)-1985 (RA 2015) [
27 | 1.18 mm i s I 598 | |
28 | 0.60 mm ] | [ 482 1
g | 0.30mm | L_:’"lﬁ ] ﬂ -'
2.10 | 0.15 mm ; 24.3 1 |
&1 0.075 mm e} e EGIT )

Notes : 1. The result repoﬁaﬂ- _Enﬁovs_ e;e for Jntom;aﬁon of the de . e Gourtiol iy :
: partment and shall not be subjected to any court of law for
2. The ah!a 8 result pertain to the particular samples supplied to our Laboratory. J J i
3. Total LIB,bIFI!,' of our test house is limited fo the invoiced amount.

4. Samples will be destroyed after 15 days fromthe d. -~ of test certificate uniess ﬂhe;wise spacified.

TRUE COPY TRUE COPY
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Laboratory Division
:dminislraﬁ'm Office
F-81, Phase-VII,

Test House Established by Dr. M. S. Ghuman Industrial Focal Point,

Ph.D (Geotech Engg.) Roorkee Mohali (Pb)-160055

Ex. Prof. & Head of Civil Engg 0172-4666081
0172-4672074

E-mail : ggge_laboratory @ yahoo.co.in
Website : gggclaboratories.com

leullanp Bridges, OHFis Earth Dams Irrigations Structures, Towers, Roads, Industrial Buildings etc.
ic Elastic Proparties and Analysis of Machine Foundations and Soil Stabilization Problems.
, Levelling, Contouring and Demarcation.

Testing of Cament, Chamical Analysis of Mortar and Concrete, Cubs, Mix Design of Cement Concrete. Coarse and Fine
. Marble, Kota Stone, Glazed Tiles, Termza Tiles, Water, Particle Board, Flush Door Shutters, G.1. Pipes, Barbed Wire,
mcm.umwmuww&m.mmmmmmumfmummwm'rest.
.. Aot Daflection tes!, Highway bituminous Mix Design and Cement Concrate Pavements atc,

TEST REPORT
_Report/ULR No.| | TC504523000000941F | Report Date : 16.03.2023 |  Ppaga2/2]
3, { Moditii!i I?roctoi (E:zmpactic':n Teil‘ o f f’g—‘_— _“Sﬁf{if ' IS?Z 720' (E—-S)~1983
Liquid Limit |
| 4. Plastic Limit % Non-Plastic 1$:2720 (P-5)-1985 ',
o Plasticity Index | - T il
5. l Soil Classification - | 'sM’Ssilty Sand S:1498-1970
6. CBR Value Tesl at 97% of MDD at OMC
LB Unsoaked CBRvalue | % 16.8 15:2720 (P-16)
| 0} | Soaked CBR value % oL N (S ] ) ’
7. | ' Direct Shear Testat 97%of MDD A
)| |Angle of Internal Friction (@) Degree* 32.4° 15:2720 (P-13)-1986 (RA 2015) |
i) | Cohesmon (C) | ] KN/m’ 0.0 ]
8 | Consolidation Test {Compress:on Index) e 0.06 | Tis:2720 I‘P-IS]-I%S (ﬁh 2015) !
2 T Coefﬂclam of Permeability | cm/sec 60x10° 15:2720 (P-17)-1986 (RA 2016) j
i0 | Unconfined Comige::::ns*:rce?mh or undralned Ka/em’ 0.0 15:2720 (P-10). 1991 |
1n sand Equivalent Value - 62 15:2720 (P-37)-1976 (RA 2016) |
Remarks : T are for your record please. S gl Pl ' l
***End of the Test Report*** (' A E
: Authoriz igfatory,
Er. Gauray Gupta (T.Mgr.) Er. Rajiv Kumar Gupta

Notes : 1 The results eroﬁadaboveamtminfomatlonofMdepaMom and shall not be suh}ndedmanymunotlawforany purpose.
2. The above result pertain 1o the particular samples supplied to our Laboratory.
3. Total Liability of our test house is limited to the invoiced amount.

4, Samples will dectrayadafhr1sdayammmoda‘@/zwerﬁmmunlmmimg’wod.
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|
ggg: | Laboratory Division
| &

Administrative Office
Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS A
Test House Eltlﬂlllh.d by Dr. M. 8. Ghuman Industrial Focal Point,
Ph.D (Geouchnlqal Engg.) Roorkee Mohall (Pb)-160055
Ex. Prof. & Head of Civil Engg. 0172-4666081

0172-4672074

Pb. Engineering College, Chd. Cum
et s E-mail : ggge_laboratory @yahoo.co.in

Director, ‘rachnlc?l Education (UT) Chandigarh

Experts for : Website : gggclaboratories.com

< Soll for Buildings, Bridges, OHRs, Earth Dams, lrrigations Structures, Towers, Roads, Industrial Buildings slc.

< Evailuation of Elastic Properties and Analysis of Machine Foundations and Soll Stabilization Problems.

& Plain Table Surveying, Levelling, Contouring and Demarcation.

<+ Physical and Testing of Cemant, Chemical Analysis of Mortar and Concrete, Cube, Mix Degign of Cament Concrata, Coarse
and Fine Bricks, Marble, Kota Stone, Glazed Tiles, Terrazo Tiles, Waler, Particle Board, Flush Door Shutters, G.l. Pipes,

hMMMMW@H.MMMdMMMWMWMTm.
mmmvdunyrm Ferro Scanning, Core Cutting,, Root Deflection test, Highway bituminous Mix Design and Gement Concrete

Pavements elg.
| TEST REPORT
|
ReportNo. | GGGC/D-160323/26/2023-2024 | ReportDate:16.03.2023 | ~ Page-1/1
Issued To . . . The Executive Engmeer)‘Constfl Northern Railway, Chandlgarh i
Subject | Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB’ s, Service |

& Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Warks
& Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal
| Pradesh territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link. |

f Name of Agency| Mfs §‘l‘§'a Constructrons Limltqg_ i T i

_ Sample Particular . Sample of Sail for'(:_hgmjca! lab. tests.
Quantity ' _ 1 Sample B e s T ) el T
Mode of Receiptiof Sample Sugplled in laburatory bv customer

Date of Receipt af Sample 10.03 2023

| Date of Reportin | 16.03. 2023
Letter Ref. & Datgr 70 A}cs/XENfC!I/CDG dated : 10 03. 2023 -
Source | . | Plot No. 18, Sector-5, Panchkuia L
|
I CHEMICAL TEST. e i e
S.No | Test Parameters | units | Results |  TestMethod
] | TotalChlorideSalt | mg/kg | 781 |  i1s:2720(P-21)
2, . Organic Matter ol % 2.00 L Is:2720 (P-22) |
3 | Calcium Carbonate omg/keg | 481 | 15:2720(P-23) '
A. C#uon exchange capacilv _ | meq/100g 21 } 1S:2720 lP -24)
5, | pHValue L - 188 | is:2720(P-28)
| & ! TmaISoluble sulphates | mg/kg | 20 | 15:2720 (P-27)
| 7. Chloride ma/ka 15 - Manual for fSoIlTesting,
= | _Govt. of India, Jan 2011.

Remarks : Th are for your record ple-ase. el _ _ ‘
“**End of the Test Report™** »
: i Authorizeéd-Sigiatory,

Reviewed by
Er. Gaurav Gupta (T.Mgr.) Er. Rajiv Kumar Gupta

¥ court of law for any

purpose.
2. The above result pertain to the particular samples supplied 1o our Laboratory.
3. Total Liability of our test house is limited to the invoiced amount.

4. Samples will be destroyad after 15 days from thi - zoﬂmmummmmmmwnm
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Annexure R-6

Northern Railway

O/o Deputy Chief Engineer (C-II),
Northern Railway, Chandigarh
No. 70-A/CS/XEN/C/1/CDG Dated- 01.12.2022

Singla Constructions Limited,
S.C.0-22-23, 1st Floor, Sector-28C,
Chandigarh

E-mail: scl@linve.in, info@sclinfra.com

Subject: Construction of Civil works including Earthwork, Blanketing,
Bridges, RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24 /825 to 28/200 within Himachal Pradesh territory
in ¢/w provision of Chandigarh- Baddi New BG Rail link.

Reference: Your office letter No. SCL/BGRL/20221003 Dt. 03.10.2022

I reference to your above letter the soil samples from sources in Vill.
Gorakhnath(Nawan Nagar), Village-Lehraundi (Nawan Nagar) in Haryana
and Mauza Khol (Kalyanpur) in Himachal Pradesh have already been got
tested from NABL Laboratory “Dr. Ghuman and Gupta Geotech Consultants,
S.A.S.Nagar, (Mohali)” and the same qualifies to the requirements of soil to
be used in Railway embankments as laid down in Table-3.6 of Specification
No. RDS0O/2020/GE:IRS-0004 issued by RDSO, Lucknow in Sept-2020.
Further Clause 57-A of General Conditions of Contract lays down as
under:

“57-A. Provision of Mines Act: The Contractor shall observe and perform all the
provisions of the Mines Act, 1952 or any statutory modifications or re-
enactment thereof for the time being in force and any rules and regulations
made thereunder in respect of all the persons directly or through the petty
Contractors or sub-contractors employed by him under this contract and shall
indemnify the Railway from and against any claims under the Mines Act, or
the rules and regulations framed thereunder, by or on behalf of any persons
employed by him or otherwise. ”

To comply with above clause kindly arrange to supply the permission for
mining the source from where earth for filling is proposed to be procured.

Executive ineer)(€-1),
Northern ifwa andigarh

TRRGEQIRYPY
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Annexure R-7

CAF Pin: 3750121146 Memo No.: STP/Pkl/ ~Z-vp 9
Dated:
PAN No: AAXP]7100K el 7 )7)} )

Form PIM-4
for excavation of ordinary clay or earth
(Up to depth of 1.5 meters)

Whereas M/s/Sh/Smt M/s Singla Construction Limited, sco 22, 23 First floor sector-28C

Chandigarh applied for the grant of permit of 14782 MT of ordinary clay mineral from the land of
Sh/Smt Kashmira Singh S/o Sh. Som Singh Village Nawanagar, Nanakpur, Panchkula bearing Khasra
No. 194, 195 total 13 kanal 3 Marla upto a depth of 4.5 Feet in revenue estate of Village Gorakhnath,
Distt Panchkula under sub rule 31 and 31 (7) of the State Mining Rule 2012. The applicant has paid
advance Royalty & STP fees total amounting to Rs. 66117 /- vide -GRN NO. 97279804 Dated 16.12.2022
and Security amount of Rs. already paid GRN NO. Dated & TCS Rs. 1310 vide challan No 70234, BSR
code-510011 date 16.12.2022.

10.

The permission is hereby granted for disposal of 14782 MT ordinary clay from land having
area/dimension (365x198x4.5 Ft ) for a Period starting from 16.12.2022 to 31.12.2022 subject

to the condition given below: -
The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you.
The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given.

The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Department or Collector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.

That the permit holder shall not carry on surface operations in any area prohibited by any
authority, without obtaining prior permission in writing from the concerned authority,

The permit holder shall not enter and work in any reserved, demarcated or protected Forest
without obtaining prior written permission of the Forest Department.

The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned.

The depth of the pit below surface shall not exceed 4.5 Feet from the adjoining ground level and in
any case where sand deposits are found the depth of the pit below surface shall not exceed three fit,
The permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in
the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause. In case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
(Development & Regulation) Act 1957 and rules framed there under,

THe Permit holder shall transports/disposed of the ordinary clay/dearth from the site of the |
excavation, only by issuing a Mineral Transit Pass.

ol Mantsts
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11.

12

13.

14.

Note:-

Endstt. No. STP/PKI/ 2.0) ()

ann 56

The permit holder shall restore and rehabilitate the area of excavation with if1 fifteen days from the
date of expiry of the permit and shall submit compliance report to the officer in charge.

In case of any default in due observance of the terms and conditions of this permit or in payment of
the installment on due date, the permit may be cancelled by the Director or by any officer fully
authorized by him in this behalf by giving one month’s notice where the remaining period of the
permit is more than sixty days. In other cases the period of permit is less than sixth days, notice of
ten days shall be given hefore taking decision on cancellation of permit.

The amount of security deposit shall entail no interest. The security amount shall be refunded
within a period of three months in case the same is not forfeited or required to be detained for any
other purpose under this permit,

Any sum due from the permit holder on account of rayalty and interest thereon shall be recovered
from him/them as an arrear of land Revenue.

The above permission is granted subject to following conditions:-

Period of permit will be upto 16.12.2022 to 31.12.2022 starting from the date on wlich the
permission is granted by the District Magistrate.

You are directed to obtain the prior permission from District Magistrate Panchkula regarding
execution of above stated work in view of guidelines pertaining for containment of Covid-19.

You are also directed to maintain Social distance as per guidelines issued by Ministry of Home
Affairs Govt. of India during Excavation, loading and unloading of ordinary clay.

The GPS Coordinates of the site is 30.850816 & 76.850808.

ﬁwﬁaiaﬁsﬂmﬁwﬁm#aﬂéﬁmmmmmﬁummm%mmtﬁmm
rerEw Bty

mmm%hﬂwﬂmﬁﬁmmwmmmﬂmmmﬁmﬂ|
mﬁnﬁaaﬁwﬁawnﬁammﬁﬁwﬂmiﬂm%aﬁmwmwmﬁwmwm

A 39 T & ww s ;

Mines & Geology Deptt,

Panchkula
Dated: | L}))—t 2crs

A copy is forwarded to the following for information please,
1 Sub Divisional Magistrate Panchkula/ Kalka.
2 Police Station/Chowki Kalka,
3 Field Checking Team Distt. Panchkula w

ith direction to ensure that no te iti
ing Te rms
of the permit is violated by the applicant. 5

, Mining Officer
Mines & Geology Deptt

Panchkula
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45501 CHZ007PLC031029
Ref. No. SCL/BGRL/20230124 Dt. 24.01.2023

To

The Dy. Chief Engineer/C-l1,
Narthern Railway,
Chandigarh

Subject: Construction of Civil works including Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh
territory in c/w provision of Chandigarh- Baddi New BG Rail link.

Ref Qur earlier letter Dated 22.12.2022

Dear Sir,

In continuation to above referred letter kindly find attached here with the copy
of Form PIM-4 with Memo No. STP/PKL/120 Dt. 20.01.2023 issued by Mining Officer,
Mines & Geological Department, Panchkula, Permitting disposal of 26730 MT
ordinary clay.

Royality & STP fee total amounting to Rs. 118612/- has already been deposited
with the department.

In addition to above to speed up the progress of work we have engaged a local
vendor to supply the earth at site. Copy of permission to sell 49992 MT (Sand and
Soil) issued by Director of Industries, Himachal Pradesh vide No. Udyog-Bhu (Khani-
4) Laghu-103-2022/9903 Dt. 13.01.2023 is also attached herewith.

This is for your kind information pl.

Assuring you of our best services at all times

Yours truly,

Regd. Office : SCO. 22-23, 1st. Floar <~~or 28C, Chandigarh-160002
Correspondence Address : # 196, Top Floor, i, Chandigarh-160015 @ 0172-2 77@2&0\”‘ w
@info@sclinfm-com, scl@l site : www.sclinfra.com
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1 No Udy™® at of Himachal Pradesh,

D,p.,gment of Industries,
o«dwa" Wing”

Dated, Shimla-171009, the 2023.

Order
whereas, Sh. Gurdayal Singh S/o Sh. Chhaju Ram,
ur P.O. & Tehsil Baddi, Distt. Solan, H.P. has requested to accord
a to sell the raw material generated during the plot development for
mol’hndmrl(hamNo 466, 468 and 469 measuring 13-17
b in mauza Khol, Tehsil Baddi, Distt. Solan H.P
Whereas, the proposal was sent to Mining Officer,
sorjduct the joint inspection to verify genuineness of activities and
?dm.m.mm generated during the above said activity through
w tion Committee as per the provisions contained in the Rule-33 of
- Mﬂb Minor Minerals (Concession) and Minerals (Prevention of
nsportation and Storage) Rules, 2015. The said Committee
Jassessed the stock to the tune of 49992 M.T (Sand 29995 M.T &
37 | ntmeahlemmm mineral i.e sand and soil which was stacked at

) ,Hm:e on the basis of recommendations of the Joint
qre hereby authorized to issue pumasion .to sell the

N theAuistnntEn@nner HPPWDtothettmcof
50597 M i o 3ot e
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Directorate of ies(DOI) 60
Geologi g

Govt. of Himachal Pradesh

PAYMENT RECEIPT
From: | To:
GURDYAL SINGH, Department of Industires,
VILLAGE. KALYANPUR, TEHSIL. BADDI, Geological Wing,
DISTRICT. SOLAN (H.P) Govt. of Himachal Pradesh

Email: gurdyalsingh5525@gmail.com

iD| App ID Ref. ID Date & Time Amount (Rs.)
73393922 19276 A23A202741 1801202313302 | 164500
9
Royality Factor 80
Royality Amount 160000
Calculated TCS Tax 3296
Paid TCS Tax 3296
Panchyat Tax 4500
Processing Fee 0
Total Amount to be Paid (Rs.) 167796
Total Amount Paid (Rs.) 167796

TRLU
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Directorate of ies(DOI) 6 1
Geologi g
Govt. of Himachal Pradesh
PAYMENT RECEIPT
From: To:
GURDYAL SINGH, Department of Industires,
VILLAGE. KALYANPUR, TEHSIL. BADDI, Geological Wing,
DISTRICT. SOLAN (H.P) Govt. of Himachal Pradesh
Email: gurdyalsingh5525@gmail.com
IUID App ID Ref. ID Date & Time Amount (Rs.)
73393922 | 19276 A23A202741 1801202313302 | 164500
9
Royality Factor 80
Royality Amount 160000
Calculated TCS Tax 3296
Paid TCS Tax 3296
Panchyat Tax 4500
Processing Fee 0
Total Amount to be Paid (Rs.) 167796
Total Amount Paid (Rs.) 167796

TRLU
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Directorate of ggies(DOI)
Geologig g

Govt. of Himachal Pradesh

62

PAYMENT RECEIPT
From: To:
GURDYAL SINGH, Department of Industires,
VILLAGE. KALYANPUR, TEHSIL. BADDI, Geological Wing,
DISTRICT. SOLAN (H.P) Govt. of Himachal Pradesh

Email: gurdyalsingh5525@gmail.com

IUID App ID Ref. ID Date & Time Amount (Rs.)
73393922 19443 A23A262631 3001202313534 246750
Royality Factor 80
Royality Amount 240000
Calculated TCS Tax 4044
Paid TCS Tax 4944
Panchyat Tax 6750
Processing Fee 0
Total Amount to be Paid (Rs.) 251694
Total Amount Paid (Rs.) 251694
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Directorate of
Geologi g
Govt, of Himachal Pradesh

ies(DOI) 6 3

PAYMENT RECEIPT
From: | To:
GURDYAL SINGH, Department of Industires,

VILLAGE. KALYANPUR, TEHSIL. BADDI,
DISTRICT. SOLAN (H.P)
Email: gurdyalsingh5525@gmail.com

Geological Wing,
Govt. of Himachal Pradesh

UID | App ID Ref. ID Date & Time | Amount (Rs.)
73393922 19465 A23A269685 31 01202316231 | 411250
Royality Factor 80
Royality Amount 400000
Calculated TCS Tax 8240
Paid TCS Tax 8240
Panchyat Tax 11250
Processing Fee 0
Total Amount to be Paid (Rs.) 419490
Total Amount Paid (Rs.) 419490
u ol <

TR
TRUE COPY




)

Directorate of

Geologi g

ies(DOI)

Govt. of Himachal Pradesh

64

From:

PAYMENT RECEIPT

GURDYAL SINGH,
VILLAGE. KALYANPUR, TEHSIL. BADDI,
' DISTRICT. SOLAN (H.P)
Email: gurdyalsingh5525@gmail.com

To:

Department of Industires,

Geological Wing,

Govt. of Himachal Pradesh

IVID App ID Ref. ID Date & Time Amount (Rs.)
73393922 19632 A23B156052 1002202311004 | 804750
0
Royality Factor 80
Royality Amount 799200
Calculated TCS Tax 16463.52
Paid TCS Tax 16463.52
Panchyat Tax 5550
Processing Fee 0
Total Amount to be Paid (Rs.) 821213.52
Total Amount Paid (Rs.) 821213.52

.
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% Directorate of athes(DOI) 65
—— Geologi fz
Govt. of Himachal Pradesh
PAYMENT RECEIPT
From: | To:
GURDYAL SINGH, Department of Industires,
VILLAGE. KALYANPUR, TEHSIL. BADDI, Geological Wing,
DISTRICT. SOLAN (H.P) Govt. of Himachal Pradesh
Email: gurdyalsingh5525@gmail.com
IUID | App ID Ref. ID Date & Time Amount (Rs.)
73393922 20767 A23D177376 0704202317151 | 41000
3
Royality Factor 80
Royality Amount 40000
Calculated TCS Tax 824
Paid TCS Tax 824
Panchyat Tax 1000
Processing Fee 0
Total Amount to be Paid (Rs.) 41824
Total Amount Paid (Rs.) 41824
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CAF Pin: 795676174
B s STP /Permit No. 603 Memo ﬁ?‘}r@f@ﬁ%‘}g R-9
ated; 2.6 -0l - 29'}.._3

Form PIM-4

y =

| 7 aAV;

I (Up to depth of 1.5 meters)

|

'. Whereas M/s/Sh/Smt M/s Singla Construction Limited, sco 22, 23 First floor sector-28C
Chandigarh applied for the grant of permit of 26730 MTof ordinary clay mineral from the land of
Sh/Smt Krishan W/o Kuldeep Singh, Vill-Johluwal District Panchkula bearing Khasra No. 176, 177,
179.130,182,184,186,187.189,190.191,192,199 total 24 kanal upto a depth of 4.5 Feet in revenue
estate of Village Khasra no 176,177,179,180,182,184,186,187,189,190,191,192,199 24 Kanal Vill-
Gorakhpath. Distt Panchkula under sub rule 31 and 31 (7) of the State Mining Rule 2012. The applicant
has paid advance Royalty & STP fees total amounting to Rs. 118612/- vide -GRN NO. 98275148 Dated
13.01.2023 and Security amount of Rs. already paid GRN NO. 98006930 Dated 05.01.2023& TCS Rs.
2360 vic#e challan No 70979, BSR code-510308 date 13.01.2023.

The permission is hereby granted for disposal of 26730 MT ordinary clay from land having
area/dimension (660x198x4.5 Ft ) for a Period starting from 20.01.2023 to 20.03.2023 subject

to the condition given below:
1. The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehtcles & non compliance of said condition necessary action as par rules may be taken against you.

2. The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given.

3. The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

4.  That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Department or Collector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.

5.  That the permit holder shall not carry on surface operations in any area prohibited by any

authority, without obtaining prior permission in writing from the concerned authority.
The permit holder shall not enter and work in any reserved, demarcated or protected Forest

6.
without obtaining prior written permission of the Forest Department.
7.  The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned.
8.  The depth of the pit below surface shall not exceed 4.5 Feet from the adjoining ground level and in
. any case where sand deposits are found the depth of the pit below surface shall not exceed three fit.
9,  The permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in

the area. Any breach in this regard will entail inmediate suspension of the working by the Officer
in-Char'ge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause. In case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
(Development & Regulation) Act 1957 and rules framed there under.

10. The Perﬁ'nit holder shall transports/disposed of the ordinary clay/dearth from the site of the
excavation, only by issuing a Mineral Transit Pass.

@J__ - ol
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11. The permit holder shall restore and rehabilitate the area of excavation with in fifteen days from t..
date of expiry of the permit and shall submit compliance report to the officer in charge. ‘
12. Incase of any default in due observance of the terms and conditions of this permit or in payment o)
the installment on due date, the permit may be cancelled by the Director or by any officer fully
authorized by him in this behalf by giving one month’s notice where the remaining period of the
permit is more than sixty days. In other cases the period of permit is less than sixth days, notice of
ten days shall be given before taking decision on cancellation of permit.
13. The amount of security deposit shall entail no interest. The security amount shall be refunded
| within a period of three months in case the same is not forfeited or required to be detained for any
other purpose under this permit,
14. Any sum due from the permit holder on account of royalty and interest thereon shall be recovered
. from him/them as an arrear of land Revenue.
Note;- The above permission is granted subject to following conditions:-

1. Period of permit will be upto 20.01.2023 to 20.03.2023 starting from the date on which the
permission is granted by the District Magistrate.

2. | You are directed to obtain the prior permission from District Magistrate Panchkula regarding

execution of above stated work in view of guidelines pertaining for containment of Covid-19.
|

3. | You are also directed to maintain Social distance as per guidelines issued by Ministry of Home
| Affairs Govt. of India during Excavation, loading and unloading of ordinary clay.

|

4, lIThe GPS Coordinates of the site is 30.9000655 & 76.804423.
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| ing Officer

Mines & Geology Deptt.
l| Panchkula

Endsﬁil. No.STP/PKl/ )2

\A copy is forwarded to the following for information please.
1  Sub Divisional Magistrate , Panchkula/ Kalka.

2 Police Station/Chowki Kalka.

3

|

pated: 2.0 -©\-2-07-1

Field Checking Team Distt. Panchkula with direction to ensure that no terms and condition
of the permit is violated by the applicant. @2&‘ My

'a Mining Officer

Mines & Geology Deptt
Panchkula
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Annexure R-10

CAF Pin: 1620369 .STP/PKl/ "7 <
| 141 Memo No.: STE = =
PAN No: COOPK8507A STP/Permit No. 648 Dated: 7 };‘T'_—?‘?_.t 202

Form PIM-4

(Up to depth of 1.5 meters)

- . Whereas f\f!/s/Sh/Smt Rajinder Kumar $/o0 Jeet Ram, vill-Sukhomajri, Panchkula applied iﬁ:

€ 8rant of permit of 5940 MT of ordinary clay mineral from the land of Sh/Smt Sikrit Kapil $/0 Lali
Mohan Kapil, Vill-Lehronadi bearing Khasra No. 26 total 8 kanal upto a depth of 3 Feet in revenue
estate of Village Lehronadi, Distt Panchkula under sub rule 31and 31 (7) of the State Mining Rule 2012
The applicant has paid advance Royalty & STP fees total amounting to Rs. 271367~ vide -GRN NO.
99935169 Dated 03.03.2023 and Security amount of Rs. 13068 vide -GRN NO 99935506 Dated

03.03.2023 & TCS Rs. 550 vide challan No 70979, BSR code-05100117 date 03.03.2023.

The permission is hereby granted for disposal of SQMMT ordinary clay from land having
area/dimension (220x198xyt] for a Peried starting from 03.03.2023 to 31.03.2023 subject to

the condition given below:
1. The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way ol
vehicles & non compliance of said condition necessary action as par rules may be taken against you.
& The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given.
The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same

3.
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

4. That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Department or Collector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.

B, That the permit holder shall not carry on surface operations in any area prohibited hy: any
authority, without obtaining prior permission in writing from the concerned authority.

6. The permit holder shall not enter and work in any reserved, demarcated or protected
Forest without obtaining prior written permission of the Forest Department.

7. The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer

in-Charge, concerned.
The depth of the pit below surface shall not exceed 3 Feet from the adjoining ground level and i

: any case where sand deposits are found the depth of the pit below surface shall not exceed three fit.
9. The permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in
the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause. [n case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
ulation) Act 1957 and rules framed there under.
hall transports/disposed of the ordinary clay/dearth from the site of th
excavation, only by issuing a Mineral Tra:;i‘t Pass}.] L
11. The permit holder shall restore andllr eh; 1‘;t3te t f area of excavation with in fifteen, days from the
date of expiry of the permit and shall submit compliance report to the officer i, charge.

(Development & Reg
10. The Permit holder s
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12 In case of any default in due observance of the terms and conditions of this permit or in payment of

the installment on due date, the permit may be cancelled by the Director or by any officer fully
authorized by him in this behalf by giving one month's notice where the remaining period of the
permit is more than sixty days. In other cases the period of permit is less than sixth days, notice of
ten days shall be given before taking decision on cancellation of permit.

13.  The amount of security deposit shall entail no interest. The security amount shall be refunded
within a period of three months in case the same is not forfeited or required to be detained for any
other purpose under this permit.

14.  Any sum due from the permit holder on account of royalty and interest thereon shall be recovered
from him/them as an arrear of land Revenue.

Note:- The above permission is granted subject to following conditions:-

1. Period of permit will be upto 03.03.2023 to 31.03.2023 starting from the date on which the
permission is granted by the District Magistrate.

2. You are directed to obtain the prior permission from District Magistrate Panchkula regarding
execution of above stated work in view of guidelines pertaining for containment of Covid-19.

Sy

You are also directed to maintain Social distance as per guidelines issued by Ministry of Home
Affairs Govt. of India during Excavation, loading and unloading of ordinary clay.

4. The GPS Coordinates of the site is 30.53°31.628 & 76.48'42.157.
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ining Officer

Mines & Geology Deptt.
Panchkula
Endstt. No.STP/PKY/ '/ H pated: D)0 %) 2022
A copy is forwarded to the following for information please. L \

1 Sub Divisional Magistrate, Panchkula/ Kalka.
2 Police Station/Chowki Kalka. :
3| Field Checking Team Distt. Panchkula with direction to ensure that no terms and condition

of the permit is violated by the applicant. MBL‘
iéE’“‘“E Officer

Mines & Geology Deptt
Panchkula

QML_,-_ Mantolbs
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Annexure R-11

CAF Pin: 5036609682 STP/Permit No, 676 Memo No.: STP/PKI/ £, /
PAN No: AAXP}7100K Dated: ;&: >/ 3 }(d ’{?

Form PIM-4

{Up to depth of 1.5 meters)

Whereas M/s/Sh/Smt M/s Singla Construction Limited, sco 22, 23 First floor sector-28C
Chandigarh. applied for the grant of permit of 4846@MT of ordinary clay mineral from the land of Sh/Smt
Lalit Mohan Kapil $/0 Sh. Krishan Dev Kapil Village Lahrondi, Kalka, Panchkula bearing Khasra No.
26 total 5 Acre 4 Kanal upto a depth of 4.45 Feet in revenue estate of Village Village Lahrondi Kalka,
Distt Panchkula under sub rule 31 and 31 {7) of the State Mining Rule 2012. The applicant has paid
advance Royalty & STP fees total amounting to Rs. 427888/- vide -GRN NO. 10545085 Dated
20.03.2023 and Security amount of Rs. already paid vide -GRN NO Dated & TCS Rs. 8540 vide challan

No 70979, BSR code-05103087 date 20.03.2023.

The permission is hereby granted for disposal of 48468MT ordinary clay from land having
area/dimension (1210x198x4.45 Ft) for a Period starting from 28.03.2023 o 10.05.2023

subject to the condition given below:
1. The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you.

2. The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given,

3. The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

4. That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Department or Coliector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.

5. That the permit holder shall not carry on surface operations in any area prohibited by any
authority, without obtaining prior permission in writing from the concerned authority.

6. The permit holder shall not enter and work in any reserved, demarcated or protected
Forest without obtaining prior written permission of the Forest Department.

7.  The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned.

8.  The depth of the pit below surface shall not exceed 4.45 Feet from the adjoining ground level and
in any case where sand deposits are found the depth of the pit below surface shall not exceed three

fit.
Q. The permit holders shall not excavate any other mineral than that of ardinary clay/ earth found in

the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause, In case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
{Development & Regulation) Act 1957 and rules framed there under.

10. The Permit holder shall transports/disposed of the ordinary clay/dearth from the site of the
excavation, only by issuing a Mineral Transit Pass.

11. The permit holder shall restore and rehabilitate the area of excavation with in fifteen days from the
date of expiry of the permit and shall submit compliance report to the officer in charge.

Qb Maminti
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12. In case of any default in due observance of the terms and conditions of this pe
the installment on due date, the permit may be cancelled by the Director or
authorized by him in this behalf by giving one month’s notice where the remal
permit (s more than'sixty days. In other cases the period of permit is less than st
ten days shail be given before taking decision on cancellation-of permiit.

13. The amount of security deposit shall entail no interest. The security amount shi
within a period of three months in case the same is not forfeited or required to be d
other purpose under this permit,

14. Any sum due from the permit holder on account of royalty and interest thereon shall
from him/them as an arrear of land Revenue,

Note:- The above parmission is granted subject to following conditions:-

1 Period of permit will be up to 28.03.2023 to 10.05.2023 starting from the date on
permission is granted by the District Magistrate.

2. You are directed to obtain the prior permission from District Magistrate Panchkula ré
execution of above stated work In view of guidelines pertaining for containment of Cavid-19|

3 You are also directed to maintain Social distance as per guidelines issued by Ministry o
Affairs Govt. of India during Excavation, loading and unloading of ordinary clay.

4 The GPS Coordinates of the site is 30.5324816 & 76.4855079.
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A copy is forwarded to the following for information please.

1 Sub Divisional Magistrate , Panchkuia/ Kalka,
2 Police Station/Chowki Kalka.

3 Field Checking Team Distt. Panchkula with direction to ensure that no terms condition
of the permit is violated by the applicant. ’ o

Officer
Mines & Geology Deptt
Panchkula
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P% SAI CARRIAGE CONTRACTOR

Deals in : All kinds of Sand, Bajri, Bricks Gatka, JCB & Tipper.
SCO : 315, Green City, Dhakoli, (Punjab)

Ref Noﬁ/ﬂy/ﬁ Dated 05/04/43?.423
Sub:-Permit iNo. STP.682 issued by Mining Officer, panchkulafor

disposal of zq’s4 M.T.Soil/Earth

w0 TRACTOR
i f / N -
Y, W %/ % J AN

- S

Dear Sir, * ‘ ~ADRDRIAC
e " b - b N "'- ! i A .

- £ [

R | L
Ne are pleaseE to inform you that our company, holds the mining permission

andpermit 2864 MT. of mineral extractions (soil) from the land located at Plot no
18 Sector 5 Panchkula.We here by declare that we have sold the complete
produce (soil) excavated against the said permit to Singla Constructions Limited to
construct railway track embankment at their on-going Railway site at Baddi.

We here by further declare that we have sold all the rights regarding making
excavation and carriage of excavated material disposal of which has been

permitted, as per above permit. _
As per the terms of our agreement, SCL will compensate us with a amount@5.0

Rupees per Cu ft.
~This agr’eemer{t is in line with all regulatory compliances and approvals from

relevant authorities.

We hereby confirm our commitment to extendour full cooperation to Singla
constructionsitd for the successful execution and completion of the project.

Thank you for your cooperation
|

Yours truly |

? Lsiesp \Jesrta
(Authorized Signatory)
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CAF Pin: 10902248842 STP/Permit No. 682 Memo No: STP/PK/ S8 Z2—
PAN Na. COXPPS231K Dated ) az-,_,,__;
Form PIM-6
(See rule 32(2))

permits for the grant of permission for disposal of mune-al extracted incidental to developmental
actiyities.
Wnuﬂflﬁlmmmalsmmmmm.manﬂﬂ

Plot no18 Sector no 5 Panchkula under Rule 32 (1) of State Mining Rule 2012, The apphcant has/lave
advance royaity Plus S fess tolal amounting to Rs. 2 /- wide GRN No. 100985036 dated
Z01] and Secarity amout “o P, already paid/- vide CEN %o datd B TCS Re. 4800/ vide Challan
025 MU Code 0310011 fared 31.03.2023. :

The peamisswin s bere oy grastea lor disoraal of GSB 360 MT ani ordivary clay 3.164 MT (Lot
v ul 6-“! MY ) Foveng area e sian IZOQERTS B GUS Coordiuite s S0 GUNDES & TENTINIK) Tor o
starting from 31.03.2023 to 30.04.2023 to be excavatea/ removed fiom e aforesand ared sabject tn
ion that the holder will abide by the safety guards for such excavation of remaval.

The permit holder shall transpart Jdisposed off the ordinary clay/stone fsandfearth from the site of the

excavlation only by issuing a Mineral Transit pass in Daylight.
4 The permu holder shall transport/dsposed of minesal covered by tarpaulin fraom the site ol the
o on only by issuing a Miseral Transit pass with sprinkliog of water in the way of vehicles & in non

nue of sud condition pecessary action as per rule mav be taken against you.

The amonnt security deposit shal' entaii no interest. The security amount shall be refunded within a
period of three months in case the same s not forfeited or required ta be detained lor any other purpase under
this I

6. Any sum due from the peemit holder shall be recovered from him as ox acvear of kind Revenue,

T The permission is valid from 31.03.2023 to 30.04.2023.

8 The permit holder have been directed Lo deposit the detaif of sold GSH mineral [-rawana alter
the expiry of said permit ptherwise in non-compiiance of Security way be forfeited. Ju A

inmg Olficer
Mines and Geology Deptt,

zuu.rummw 683 Dated: - 3:( 031205.3 o

A opy is forwarded 1o the lollowing for kind infarmation please.

L. Sub Dwisional Magistrate , Kalka/Panchkuls.
2. Pobive Station/ Chowhi Sector S, Panchkola
3

Field Checking Team Distriet Panchkula with direction to ensure that no teems aod eund g of

the permal s violated by the applicant,

Mines and Coology Depit,
Panchiula

(ol Mamsnl s
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Annexure R-13
M.N0,9876026912, 9988927369

% GAI CARRIAGE CONTRACTOR
~ Deals in : All kinds of Sand, Bajri, Bricks, Gatka, JCB & Tipper.
SCO : 315, Green City, Dhakoli, (Punjab)

Ref No.—f??.ﬁ?[m ....... Dated :.19/".4'%12.".@5.....

Sub:-Permit No. STP. 683 issued by Mining Officer, Panchkulafpr
disposal of 29273 M.T.Soil/Earth S
. . e S I - '-"wu = f- -1:‘: .,5._\ ./\r r 4 !"r"

4
- T

DearSir ¢ Al CORAMINASAAS

P

- [ ¢
o o W

—

We are pleased to inform you that our company, holds the mining permission
andpermit 29273 MT. of mineral extractions (soil) from the land located at Plot no
HS1 Sector 6 MDC Panchkula.We here by declare that we have sold the complete
produce (soil) excavated against the said permit to Singla Constructions Limited to
construct railway track embankment at their on-going Railway site at Baddi.

We here by further declare that we have sold all the rights regarding making
excavation and carriage of excavated material disposal of which has been

permitted, as per above permit.
As per the terms of our agreement, SCL will compensate us with a amount@5.0

Rupees per Cu ft.
This agreement is in line with all regulatory compliances and approvals from

relevant authorities.

We hereby confirm our commitment to extendour full cooperation to Singla
Constructionsltd for the successful execution and completion of the project.

Thank you for your cooperation

Yours truly

,(\) asAP "
(Authorized Signatory)
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CAF Pu 2802194753 Moo N STP/PRY/
PAN Ne: COXPPS231K TAT—— - Do 65\ a2
‘ Form FiM- &
(See rule 32(2)) dental 0 develapmental

ﬁmmimmlm.-nlmhm-lmdfmw it

- punjant syl
Whereus M/ Sal Carviage Contractors, SCO 315 Green City Diakoli, SAS Nagar. =

w'hﬁunamumanmnmmmmduw*"““"' "

from PRt No HS] Sector-6 MOC Panchiuls wsier Rule 32 (1) of State Mining Rule 2012 The 3pPIK

has Fﬁiﬂ-vaMSﬂhM“hh“’W‘“m“"“'mﬂw

and Security smou 10 Rs. Alveady patd vide GRN Na. dsted & TCS s 13350/- vide Challan

S0 B 0290071 dated 0104 2021,

L The permissien is hereby gramed for dispossl of, GSB 7008 MT and erdinary day 20273 MT (to

Aty o 36273 MT ) hoving area dimension (Z00X200K14. & GFS Coordinates SATIT0SN & TMTI0 for

3 period {tarting from 03.06.2023 te 31.05.2023 16 be excavated/ removed fram the aforesaid area subject 10

the candifion that the holder will abnde by the safety guards for such excavation of removal

T The prrmet holder shall transport /disposed off the ardinary clay/stone/sand/varth from the site of the

m-avﬂmfﬂhmn!ﬁd?“-.m

B The permat hoider shall transport/disposed of mineral covered by tarpaulin from the site of the

excavation anly by (ssuing » Miseral Transit pass with sprinkling of water in the way of vehicles & in non

»mwmf'-daucodmummm-mnh-yhuhummnu

5 The smount security depowit shall entadl ne iterest. The security amount shall be refunded within &

pwr 0 o fhree manths in case the same Is not forfeited of required to be detamed for any other purpese under

'hnpﬂ‘{l

. ; y-u@hu.tbemﬂhhh“hmﬁﬁuuhﬂnumdhmhﬂmu.

7 The permssion o vald from 03.04.2023 to 31.05.2023.

- t&mmmmmumumﬂdﬂmmm.qn

the expiry of said permit otherwise in non-compliance of security may be forfeited. .\

' ning Officer
Mines and Geology Depte
Muhﬁnf &7 Dated: f?-)z,,';,.l‘., P
 Acopy s lorwarded 1o the followsng for kind mtormation please
Sub Divisconal Magstrate | Kalka/Panchiada

Falwe Station/ Chowl MDE Sector-6, Panchiula
Field Checking Team Distruct P&Mmhuhuhmunumlmm conditian of

the permit ts violated by the applicant
SM%

Hines and Geology Dege,
Panchiautg
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AF Pin: 3544266705 STP/Permit No. 726 Memo No.: STP/Pkl/ G8 '1
PAN No: AAXPJ7100K Dated: oY4-0S-2mz 3
| Form PIM-4
(Up.to depth of 1.5 meters)

Whereas M/s/Sh/Smt M/s Singla Construction Limited, sco 22, 23 First floor sector-28C
Chandigarh, applied for the grant of permit of 245.0‘2 MT of ordinary clay mineral from the land of
Sh/Smt Lalit Mohan Kapil S/o Sh. Krishan Dev Kapil Village Lahrondi, Kalka, Panchkula hearing
Khasra Nfi. 26 total 2 Acre 6 Kanal upto a depth of 4.5 Feet in revenue estate of Village Village Lahrondi
Kalka, Distt Panchkula ander sub rule 31 and 31 (7) of the State Mining Rule 2012. The applicant has
paid advance Royaly & STP fees total amounting 10 Rs. already paid STP no 676 dt. 28.03.2023 /- vide
.GRN NO. Dated and Security amount of Rs. already paid vide .GRN NO Dated & TCS Rs. vide challan

No 00836, BSR cade-7 date .

Thé permission is hereby granted for disposal of 24562 MT ordinary clay from jand having
arda/dimension (605x198x4.45 Ft) for a Period starting from 28.04.2023 to 28.05.2023 subject

to the condition given below:
1. The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you.

2 The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given.

3 The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

4. That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Depar

5. tment or Collector of the district concerned, as the case may be. In case such permission has been
granted, he shall abide by the terms and conditions stipulated in such permission.

6.  THat the permit holder shall not carry on surface operations in any area prohibited by any
autherity, without obtaining prior permission in writing fram the concerned authority.

7.  The permit holder shall not enter and work in any reserved, demarcated or protected
Forest without obtaining prior written permission of the Forest Department.

8.  The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned.

9. The depth of the pit below surface shall not exceed 4.5 Feet from the adjoining ground level and in
any case where sand deposits are found the depth of the pit below surface shall not exceed three fit.

10. ‘Fi1e permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in
the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause. In case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
(Development & Regulation) Act 1957 and rules framed there under.

M-M
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12.

13.

14.

15.

Note;-

(1)
()

smn 7

The Permit holder shall transports/disposed of the ordinary clay/dearth from the site of th

excavation, only by issuing a Mineral Transit Pass.
The permit holder shall restore and rehabilitate the area of excavation with in fifteen days from the

date of expiry of the permit and shall submit compliance report to the officer in charge.

In case of any default in due observance of the terms and conditions of this permit or in payment of
the installment on due date, the permit may be cancelled by the Director or by any officer fully
authorized by him in this behalf by giving one month’s notice where the remainmng period of the
pefmit is more than sixty days. In other cases the period of permit is less than sixth days, notice of
ten days shall be given before taking decision on cancellation of permit

The amount of security deposit shall entail no interest. The security amount shall be refunded
within a period of three months in case the same is not forfeited or required to be detained for any
other purpose under this permit.

Any sum due from the permit holder on account of reyalty and interest thereon shall be recovered
from him/them as an arrear of land Revenue.

The above permission is granted subject to following conditions:-

Petiod of permit will be up to 28.04.2023 to 28.05.2023 starting from the date on which the
permission is granted by the District Magistrate,

You are directed to obtain the prior permission from District Magistrate Panchkula regarding
execution of above stated work in view of guidelines pertaining for containment of Covid-19

You are also directed to maintain Social distance as per guidelines issued by Ministry of Home
Affairs Govt. of India during Excavation, loading and unloading of ordinary clay.

The GPS Coordinates of the site Is 30.5324816 & 76.4855079.
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FMEF §9 wmfaa & o wn | w
Mining Officer

Mines & Geology Deptt.
Panchkula

Endstt, No. STP/PKI/ § 9 Dated: p4- 0 & ~2=2.3

A copy is forwarded to the following for information please,
1 Sub Divisional Magistrate , Panchkula/ Kalka,
2 Palice Station/Chowki Kalka,

3 Field Checking Team Distt. Panchkula with direction to ensure that no terms and condition

of the permit is violated by the applicant.
Sinlng Officer

Mines & Geology Deptt
Panchkula

‘2,2 ¢ Mastsl <

TR

TRUE COPY




S — L S —— T ¢

”

78

Annexure R-15

CAF Pin: 8206068016 STP/Permit No. 744 Memo No.: STP/Pkl/ /sty R
PAN No: COOPK8507A Dated: ). ¢~ o /&3

Form PIM-4

for excavation of ordinary clay or earth
[Up to depth of 1.5 meters)

Whereas M/s/Sh/Smt Rajinder Kumar § /o Jeet Ram, vill-Sukhomajri, Panchkula. applied for

the grant of permit of 5940 MT of ordinary clay mineral from the land of Sh/Smt Sikrit Kapil S/o Lalit
Mohan Kapil, Vill-Lehronadi bearing Khasra No. 26 total 8 kanal upto a depth of 3 Feet in revenue
estate of Village Lehronadi, Distt Panchkula under sub rule 31 and 31 (7) of the State Mining Rule 2012.
The applicant has paid advance Royalty & STP fees total amounting to Rs.1000 /- vide -GRN NO.
102255275 Dated 05.05.2023 and Security amount of Rs. already paid vide -GRN NO Dated & TCS Rs.

vide challan No, BSR cade- date . Kg.ﬁ!}b M& bauc| STF»® 9.

10.

i 8

The permission is hereby granted for disposal of 5940 MT ordinary clay from land having
area/dimension (220x198x3 Ft) for a Period starting from 09.05.2023 to 08.06.2023 subject to
the condition given below:

The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of
excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you,
The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given.

The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Depar

tment or Collector of the district concerned, as the case may be. In case such permission has been
granted, he shall abide by the terms and conditions stipulated in such permission.

That the permit holder shall not carry on surface operations in any area prohibited by any
authority, without obtaining prior permission in writing from the concerned authority.

The permit holder shall not enter and work in any reserved, demarcated or protected
Forest without obtaining prior written permission of the Forest Department.

The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned. '

The depth of the pit below surface shall not exceed 3 Feet from the adjoining ground level and in
any case where sand deposits are found the depth of the pit bel’ow surface shall not exceed three fit,
The permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in
the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause. [n case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
(Development & Regulation) Act 1957 and rules framed there under,

The Permit holder shall transports/disposed of the ordinary clay/dearth from the site of the
excavation, only by issuing a Mineral Transit Pass.

TR

TRUE COPY


HP
Typewritten Text
Annexure R-15


.

12. The permit holder shall restore and rehabilitate the area of excavation with in lifteen doys

date of expiry of the permit and shall submit compliance report to the officer i charge.

13. In case of any default in due observance of the terms and conditions of this permit or in paym

the installment on due date, the permit may be cancelled by the Director or by any officer ful
authorized by him in this behalf by giving one month’s notice where the remaimning period of the

permit is more than sixty days. In other cases the period of permit s less than sivth dave notice of
ten days shall be given hefore taking decision on cancellation of pesmit

14. The amount of security deposit shall entail no interest. The security amount shall be refunded

within a period of three months in case the same is not forfeited or required to be detained lor any
other purpose under this permit.

15. Any sum due from the permit holder on account of royalty and interest therson shall be recovered

from him/them as an arrear of land Revenue.

Note:- The above permission is granted subject to following conditions:-

>

{1)
2)

Period of permit will be up to 09.05.2023 to 08.06.2023 starting from the date on which the
permission is granted by the District Magistrate,

You are directed to obtain the prior permission from District Magistrate Panchkula regarding
execution of above stated work in view of guidelines pertaining for containment of Covid-19

You are also directed ro maintain Soctal distance as per guidelines issued by Ministry of Home
Affairs Govt. of India during Excavation, loading and unloading of ordinary clay.

The GPS Coordinates of the site is 30.53'31.628 & 76.48'42.157

af ufte § s ol @ T8 A ot N eveTh M @ 47 R Ree T o oo e & o e
fordee w1

M vy gfte dw g 4 el ) ams & Er aw ol ard feg wfe @ o e = B o

mfE ofke ¥ WS arE ofte W AR @ wd om @ el & o ge yR erten @ e e o 5N Uit
afts W wratew 4 o B |

Mining Officer

Mines & Geology Deptt.
Panchkula

Endsts. No. STP/PKI/ (0143 Dated: /(-5 )3

A copy is forwarded to the following for information please.

1 Sub Divisional Magistrate , Panchkula/ Kalka,

2  Police Station/Chowki Kalka.

3 Field Checking Team Distt. Panchkula with direction to ensure that no terms and condition
of the permit is violated by the applicant.

Mining Officer

Mines & Geology Deptt
Panchkula

(ol Mamnls

TR

TRUE COPY




. s14s§sgoo
GSTIN. 06AAVFNOSS4F1Z2 =¥ s137: Y Ié=T Cont. No 7304000012
TS

Annexure R-16

NEELKANTH CONSTRUCTION COMPANY

Deals In : Earthwork, Road and Building Construction

Add. Ramgarh, Panchkula, Haryana
OOOOWQOWOQQOOOOOOOOOOOOOOOOOOOOOOOOOOOQOOOOOOOOOOOOQOOOOOQ
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Form PIM-
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10255061 1’ ‘:Ic“"* has paig :;Dun Panchkuls under sub rule 31 2 31 (7) of the Stat
102550801 1, 102551768 Daes Royalty & STP fees total amounting 10 Rs 52
112052023 :'d 12.05.2023 and Securily amount of Rs. %610 vide LRN M
TCS Rs, 1030 vide challan No, 05216, DSR code- 4314 12.0
rom land Baviik

40 MT ordinary clay i
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Annexure R-17

STP/Permit No. 778 Memo No.: STP/PRI/ il 8

- 35106366824 D;ﬂf‘d: 3‘-—0::_}.2_3

AAXP|7100K
Form PIM-4

(Up to depth of 1.5 meters)

M/s/Sh/Smt M/s singla Construction Limited,
‘he grant of permit of 23814 MT of ordinary clay mineral from the |
sh. Krishan Dev Kapil Village Lahrondi, Kalka, panchkula bearing
venue estate of Village Village Lahrondi

Whereas sco 22, 23 First floor sector-28C
and of
Lalit Mohan Kapil $/0

26 2 Acre 6 Kanal upto a depth of 4.5 Feetinre
P ander sub rule 31 and 31 (7) of the State Mining Rule 2012 The applicant has

L STP fees total amounting to Rs. already paid for STP No 676 dt. 28.03.2023 5
amount of Rs. already paid vide .GRN NO Dated &

AN NGO 102905919 Dated and Security
1. 01687, BSR code- date.

posal of 23814 MT ordinary clay from land having

| is hereby granted for dis
05.2023 10 31.07.2023 subject

'588x198%4.5 Ft) for a Period starting from 3

1 aven below:
& pern Jder shall transport/disposed of mis
vation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of

jpliance of said condition necessary action as par rules may be taken against you.

permit shall keep the Government indemnified trom third party claims relating
{ ek earth from the land for which consumption permit is given.

. permit shall excavate the ordinary ¢lay/earth in such a manner that the same

¢ ways, buildings, premises of public grounds.
ithout obtaining prior

weral covered by tarpaulin from the stte of

v ar damage any road, publi
. the sermil shall not fell any tree standing on the land w
ti1¢ from the competent authority in the Forest Depar

of the district concerned,
 he In case such permission has been granted, he shall abide by the terms and

d a1 such permission.
older shall not carry on surface operations in any area prohibited by any

suthority L1 obtaining prior permission in writing from the concerned authority.
I'he permit holder shall not enter and work in any reserved, demarcated or protected

Forest without obtaining prior written permission of the Forest Department.

chall repot immediately all accidents to the Deputy Commissioner and the officer

i - srped ’
i+ helow surface shall not exceed 4.5 Feet from the adjoining ground level and in
- <0 deposits are found the depth of the pit below surface shall not exceed three fit

1« <hall not excavate any other mineral than that of ordinary clay/ earth found in
o areq Any heesch a this regard will entall immediate suspension of the working by the Officer
lowed by termination of permit along with for feature of security amount, after
{1y show cause, In case any mineral is illegally disposed off, the officer in charge
o smount of penalty in accordance with the provisions of mines and mineral
w Reulation) Act 1957 and rules framed there under.
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13.

14.

15.

16.

Note:

>

1)

-~ 83

1ne rermil noiger snan Iransports/asposes of me orains sy o0
—excavatiom, oy by nswnga-Minersh Transit Pass:
The permit holder shall restore and rebabilitate the area of excavation with (o Bfteen days
date of expiry of the permit and shall submit compliance report 1o the offes i chaie

the installment on due date, the permt may be cancelled by

ten days shall be given before taking decision on cancellation of nervt

'.f],.'_ -

within a period of three months in case the same Is not forfeited o required o
other purpose under this permit.

from him/them as an arrvear of land Revenue.
The above permission is granted subject to following conditions -

permission is granted by the District Magistrate.

execution of above stated work in view of guidelines pertaining for ¢ ntanment of Covie-19

You are also directed to maintain Social distance as per guidelines ssusd by Mioisiry
Affairs Gowt. of India during Excavation, loading and unloadieg of ordinery clay

The GPS Coordinates of the site is 30.5324816 & 76.4855079.

o ufe A afes afa & e 4 o0 o wrord Mt e feafra e o 2 o § o
fonnmrs g

am o afte dv o & B0 o T ot e o ol T B B @ e o o g o

2)

wft ufe o wfte ww ofte wve a3 el 9@ @ o B RO
oritw gu wotan 4 oy T

authorized by him in this behalf by giving one month's aotice whets e remaing peood
permit is more than sixty days. In other cases the period of permiz o less than siuh days, notis

Any sum due from the permit holder on account of royalty and wee o terees © o b o

In case of any default in due observance of the terms and conditions oF this permil o (8 paviien!

The amount of security deposit shall entail no interest, The secur 'y amount shall be refunded

Period of permit will be up to 3),05.2023 to 3).07.2023 startipg from the Saie an which

You are directed to obtain the prior permission from District Magisirate Panchkuls (o0

of My

F )

ning Offic er
Mines & Geology Depit
Panchkula
Endstt. No. STP/PKI/ 17’5 Dated: 3 05 e 3
A copy is forwarded to the following for information please
1 Sub Divisional Magistrate , Panchkula/ Kalka. ;

2 Police Station /Chowkl Kalka,
3 Field Checkmg Team Distt. Panchkula with direction to ensure that oo terms and cood ity

of the permit is violated by the applicant. w
Mining Officer

Mines & Livology Deprt
Panchhula
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NEELKANTH CONSTRUCTION COMPANY

Deals In : Earthwork, Road and Building Construction

Add. Ramgarh, Panchkula, Haryana
wmwwmwmmmwmwmmwmwmmwmmmw
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the grant of p‘mit af 58212 MT of ardinary clay mineral from 1
Singh, H.No 35, Nava Nagar, Nanakpur District Panchlula bearing Khasra

ana 85

CAF Pin: 2204534214 STP/Permit No, 804 Memo No: STP/Pki/| 1o
PAN No: AAVFNO96AF Dated: 8/ 3 053

Form PIM-4

|
ny vill Ramgarh Panchkula. applied for
he land of Sh/Smt Sita Ram §/o Santu

No. Khasra No 194, 195,

197, 198 1otal 27 Bige, 17 Biswe upto a depth of 1.5 Meter in revenue estate of Village Vill-Gorakhnath,
Distt Panchkula under sub rule 31 and 31 (7) of the State Mining Rule 2012. The applicant bas paid
advance Royalty & STP fees total amounting to Rs. 257133 /- vide -GRN NO. 104394132 Dated
26.06.2023 and Security amount of Ry, 128567 vide .GRN NO 104395928 Daled 26.06.2023 & TCS Rs.
5150 vide challan No., BSR code- date 26.06.2023,

Whereas M/s/Sh/Smt Neellanth Construction Compa

The permission is hereby granted for disposal of 58212 MT ordinary clay from land having -
area/dimension (1320x198 (1.5 meter) Ft) for a Period starting from 03,07.2023 t0 02.10.2023

subject to the condition given below: :
1. The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of -

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you.

2. The hwider of the permit shall keep the Government indemnified from third party claitns relating
the extraction of brick earth from the kand for which consumpition permit is given,

3. The holder of the permit shall excavate the endinary clay/earth in such a manner that the same
shall nbt disturb or damage any road, public ways, buildings, premises of publie grounds.

4. That the holder of the permit shall not Tell any tree standing on the land without abtaining prior
permission In writing from the competent authority in the Forest Department or Collector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.

5. That the permit holder shall nat carry on surface operations in any area prohibited by any
authority, without obtaining prior permission in writing from the concerned authority.

6 The permit holder shall not enter and work in any reserved, demarcated or protected
rmnmmmm prior written permission of the Forest Department.

7. The permit holder shall repot immediately all accidents

o dmely to the Deputy Commissioner and the officer
8. The depth of the pit below surface shall not excesd u.nm_rm. the adjoining ground lovel and

in any here sand [{ :
m.w'm.w re deposits are wudthd.phﬁmwmmm“l ceed .|__'_'_

9. The permit holders shall not excavate any other mineral ths ' | el
the m Any breach In this regard um?umm?mm found in

and followed by termination of permit alor
qwmwunmlﬁ n
shall recover amount of penalty in accordance
& Regulation) Act 1957 and rules frame
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The Permu Bokder
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SHall transports/disposed of the ordinary tlay/dearth

CXCAVILIeNn, only h,‘ — ; . . th
: g 2 Mineral Transi I'ass. days from the
1 L The permit holder shatl u‘l:unn- andd rebabilitate the ared of excavation with in [iftecn day>

date ol espiry of the permit and shall sabmit complisnce report 10 the officer in charge.

In case 9f any delault in due observance of the terms amd conditions of this permit or in paymeat of
the mstallment on dyo date, the permit nsay be cancelled by the Director or by any officer ‘ully
awihorized by him ko Whés behalf by giving one manths notice where the remalnicg period of the

el dezythﬂcumpmdafpuﬂbm&mﬂnﬂdmmd

ten days shall be given hiefore taldng decision on cancellation of periail.

12

- The astoust ol security deposit shall sutafl 0o interest. The security amoust shall be refunued

within 3 period of three months in case the same is not forfeited or required to be detained for aay
 other purpose under this permit, |

34, Any sum duc fram the permit hokler o account of rayalty and interest thereon shall be recovered
At Frmhftnﬂhtmummolhndhwm

Bote- The abbve pecmission is granted subject 1o following conditions:

1 Perbod of permit will be op (o 03.07.2023 to 02.10.2023 starting from the date va which the
' permission is granted by the District Magistrate. -

L You are directed o cbisin the prior permission from District Maglstrate Panchkula reganiling
: executlon of sbove stated work in view of guidelines pertaining (or containment of Covid-19.

You are also directed 10 maintain Social MIMMMTQMUIM
Affairs Govt of India during Excavation, loading and unloading of ordinary clay,

& TheGPS Coordinates of the site is 30.898768 & 76.004538. | :
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SiNAqlA ConstrucTions lrd.

CIN : U45201CH2007PLC031029

Annexure R-19

Ref. No. SCL/IBGRL/20231017 Dt. 17.10.2023

To

The Dy. Chief Engineer/C-ll,
Northern Railway,
Chandigarh

Subject: Construction of Civil works including Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh
territory in c/w provision of Chandigarh- Baddi New BG Rail link.

Ref Our earlier letter Dated 22.12.2022,‘ 24.01.2023, 05.04.2023,
08.05.2023, 06.06.2023 and 07.07.2023

Dear Sir,

In continuation to above referred letters it is to submit Copy of Form PIM-4
issued vide Memo No. STP/PKL/3372 Dt. 11.10.2023 issued by Mining Officer, Mines
& Geological Department, Panchkula issued in favour of M/s Neelkanth Construction
Company permitting disposal of 7457 MT ordinary clay.

Requisite royalty & STP fee Rs. 33311/- has already been deposited with the
department.

Written undertaking of M/s Neel Kanth Construction Co. pledging to sell the
produce of the permit to Singla Construction Co.is also attached pl.

Assuring you of our best services at all times

Yours truly,

y

( M

\/

TRUVE COPY
Regd. Office : SCO. 22-23, 1st ~, ~ tor 28C, Chandigarh-160002
Correspondence Adg'ress : # 196, Top Floor, A\, Chandigarh-160015 0172-2770196
@mfo@sclinfm.com, scl@ ssite : www.sclinfra.com
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NEELKANTH CONSTRUCTION COMPANY

Deals In : Earthwork, Road and Building Construction
Add. Ramgarh, Panchkula, Haryana

SO OC OO0 OCOC 0 OO OO OO OO0 OO0 OO OO OCOC OO OO0 00OC 0000000
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Memo No.: STP/PKI/ gg ;;z
Dalcy . ;?m /2 3

—

CAF Pin;
PAN No: AAVFNO964F sTP/Permit No. 890
Form PIM-4
(See Rule 31 (7))
Standard form for excavation of ordinary
clay or earth

kula, applied for

ny vill Ramgarh Panch
he land of Sh/Smt Sita Ram S$/o0 Santu

ing Khasra No. Khasra No 194, 195,
enue estate of Village Gorakhnath,
Rule 2012. The applicant has paid
.GRN NO. 108187927 Dated
Dated 26.06.2023 & TCS Rs.

the gra":v:rereas M/s/Sh/Smt Neelkanth Construction Compa
Singh, H.No g;":“ of 7457 MT of ordinary clay mineral from t
197, 198, total IZ')W:l Nagar, Nanakpur District Panchkula bear
Distt Panchkula Bige, 17 Biswe upto a depth of 1.5 meter in rev
advance Royal "2”" sub rule 31 and 31 (7) of the State Mining
09.10.2023 a,,?’ S STP fees total amounting to Rs. 33311 /- vide
670 vide chall ecurity amount of Rs, 128567 vide -GRN NO 104395928

an No. 23101100006 1861CICI, BSR code-0 date 11.10.2023.

Th :
11 flze_:l:;ssslton is hereby granted for disposal of 7457 MT ordinary clay for a Period starting from
. 0 05.11.2023 subject to the condition given below:
excwl:;';:l‘i L:Icilzer sha_ll transport/disposed of mineral covered by tarpaulin from the site of
ly by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of

vehicle - : :
The holsdfrn:rn :;omphan.ce of said condition necessary action as par rules may be taken against you.
e permit shall keep the Government indemnified from third party claims relating

thee i .
The ::l::t""; of brick earth from the land for which consumption permit is given.
r of the permit shall excavate the ordinary clay/earth in such a manner that the same

3.
shall i
phd :‘lho: :lslt:rb or damage any road, public ways, buildings, premises of public grounds.
older of the permit shall not fell any tree standing on the land without obtaining prior

4.
ermissi :
:istri:;s;on in writing from the competent authority in the Forest Department or Collector of the
oncerned, as the case ma y be. In case such permission has been granted, he shall abide by

;he terms and conditions stipulated in such permission.
hat the permit holder shall not carry on surface operations in any area prohibited by any

authority, without obtaining prior permission in
6. writing from the concerned authority.
,..7' The permit holder shall not enter and work in any reserved, demarcated or
Forest without obtaining prior written permission of the Forest Department. B
The permit holder shall repot immediately all accidents to the Deputy Commissioner and the office
r

in-Charge, concerned.

9.  The depth of the pit below surface shall not exceed 1.5 meter from the adloinlhg ground level
in any case where sand deposits are found the depth of the pit below surface shall not tauu:e?;et h;.mi

ree

fic
the area. Any breach in this regard will entail immediate suspension of the working by the Off
- cer

in-Charge and followed by termination of permit along with for feature of security amount ft
affording opportunity show cause. In case any mineral is illegally disposed off, the officer in ch.a:gee )

Construction Company

For Neelkanth
o=~

Partner

P ke

TR

10. The permit holders shall not excavate any other mineral than that of ordinary clay/ earth foy din
n
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vir.gla Construcrions l1d.

CIN : U45201CH2007PLC031029

Annexure R-20

Ref. No. SCL/BGRL/20240809 Dt. 09.08.2024.
To

The Dy. Chief Engineer/C-II,
Northern Railway,
Chandigarh

Subject: Construction of Civil works including Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh
territory in c/w provision of Chandigarh- Baddi New BG Rail link.

Ref Our earlier letter Dated 22.12.2022, 24.01.2023, 05.04.2023,
08.05.2023, 06.06.2023, 07.07.2023 and 17.10.2023

Dear Sir,

In continuation to above referred letters it is to submit Copy of permission letter
No. Udyog/SLN/MM/J.1./Singla Construction Ltd./2023-626-628 Dt. 09.07.2024
issued by Mining Officer, Solan, District-Solan in favour of M/s Singal Constructions
Limited permitting disposal of 27000 MT minor mineral clay/soil.

Assuring you of our best services at all times

ch{u re truly,

(ZQ ¢ Mastol <

TRUE COPY

Regd. Office : SCO. 22-23, 1st. F° N\ " 28C, Chandigarh-160002
Correspondence Address : # 196, Top Floor, § Chandigarh-160015 @ 0172-2770196
& info@sclinfra.com, scl@liv te : www.sclinfra.com
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Udyog/ SLN/ MM/ J.1./ Sinala > : _
Olo the Distt. Mi ning o fﬁce?', Sogr:‘strucllon L1d./2023- g 24 — (2 2

Distt. Solan, H.P.

Solan dated o q_ July, 2024

To

| M/s Singla Construction Ltd.,

SCO 22-23, 1* Floor, Sector-28C,
Chandigarh-160002

Subject: Regarding request for permission to remove and shift ordinary
soil/ shale,

Sir,

| This is with reference to the office order Endst. No. Udyocg-
Bhu(Khani-4)Laghu-377/2024-2319 dated 28.06.2024 from the Of/o Geologist
(Zone-lll), Himachal Pradesh on the subject cited above vide which you are
permitted to lift/ sell the minor mineral ie. clay/ soil generated during the
eaca\;ration and leveling area 200 x 105 melers and removal of loose earth/
ordina'lry soil and leveling of ground from the auro textiles, a unit of Vardhman
textile limited located at Sai Road, Baddi for which the contract has been awarded
to M/s Singla Construction Limited and the useable mineral generated from said
site will be used for construction of civil works including Earthwork, Blanketing,
Bridgelrs and RUB's Services & Residential Buildings, Platform FOB Circulating
Area, Drainage Protection Works & other miscellaneous and allied works from Km.
24850 to 28200 within Himachal Pradesh territory in C/W Provision of Chandigarh
Baddi New BG Rail link.

| In this regard the permission to lift approx. 27000 M.T. of
minor mineral clay/ sail generated during leveling works is hereby accorded in your
favour with the following conditions:-

1. That you will deposit the royally in advance along-with taxes.
2. That the permission is valid for the period of three months or the exhaust of

minor mineral (clay/ soil), whichever is earlier. _ _
3. That you will only lift the stacked material and not mdplge in any fresh
excavation/ illegal mining or illegal procurement of material from any other

source.

Page 1 ol’2
UL ' Scanned with CamScanner
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=

- That transportation of raw material is prohibited belween 8.00 PM to 6 00

AM.
That you will properly maintain the record of lifted material.
That you will not be allowed to seli the raw material in open market and

outside the State by any means. _ )
That you will only use the mineral for filling Earthwork in construction of

Chandigarh Baddi New BG Rail Link. )
That for carrying mineral from the above mentioned area you will only use
the vehicles bearing Nos. PB-65AZ-8823, PB-65AZ-8824, PB-65AZ-8825,
PB-65AZ-8826, PB-65AZ-9763, PB-65AZ-9837, PB-65AX-3206, _PB-
65AX-3209, PB-65AX-3210 and PB-65AX-4016 (as per detajls submilted)
. otherwise any other vehicle involved shall be penalized as per Rules.

8, That permission is only to dispatch the extracted material in the mlere_st' of
. mineral conservation and this shall not be construed to be license to mining
| activities.

10 That at any stage if you are found guilty of misusing the permission the said

| permission will be withdrawn and the actions as per the provisions of law

- will be initiated accordingly. @ o
\

NTToo

(Harvinder Singh)
&‘.Mming Officer, Solan
District Solan, H.P.

Endst.i No. As above Dated

Copy forwarded to:-
1. The Geologist (Zone-lll), Himachal Pradesh Shimla for information please.

2. The Mining Inspector, Nalagarh with the directions to visit the site from time
to time for checking of record and to ensure that no further extraction could

take place.
Pigh-

(Harvinder Smgh)
f}(“Mmlng Officer, Solan

District Solan, H.P.

P e 2 2002
e ' Scanned with CamScanner
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Directorate of Inﬁiges(DOI)

Geological Wing
Govt. of Himachal Pradesh

PAYMENT RECEIPT

From: To:

SINGLA CONSTRUCTIONS LIMITED, Department of Industires,
SCO 22-23 1st floor sector 28C, Chandigarh Geological Wing,

Email: scichd172@gmail.com Govt. of Himachal Pradesh

IUID App ID Ref. ID Date & Time Amount (Rs.)
67452498 30981 A24G195323 1407202411374 | 527500
1
Royality Factor 60
Royality Amount 300000
Calculated TCS Tax 6180
Paid TCS Tax 6180
Panchyat Tax 2500
Processing Fee 225000
Total Amount to be Paid (Rs.) 533680
Total Amount Paid (Rs.) 533680
(2 0 NVPPTRY Sy
TRUE COPY
System Generated Application Printed Date ~14 11:07:02 Page Number:1/1
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Annexure R-21

Singla ConstrucTions. lrd.

CIN : U45201CH2007PLC031029

Ref No. SCL/BGRL/20240807 Dated: 07.08.2024

To
The Dy. Chief Engineer/C-Il,
Northern Railway, Chandigarh

Subject: OA No. 137/2024 titled Vijay Chandel v/s State of H.P.& Ors before Hon'ble
NGT

Ref: Your office letter No. 70-A/CS/Const-1l/CDG Dt. 7.08.2024

Reference above it is informea that the soil being procured by us for Chandigarh-
Baddi Railway project is in compliance with rules and regulations related to mining and
we have proper documents, permissions, invoices and bills etc for procurement done

by us.
It is requested that some time may be allowed to us to produce the required

documents.

Yours truly,

TRUE COPY
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Singla ConsTrucrions lrd. |

CIN - U4A5201CH2007PLC0O31029

Ref. No: SCL/BGRL/20240912 Dated: 12.09.2024

Annexure R-22

To,

The Dy. Chief Engineer/C-
lINorthern Railway,
Chandigarh.

Subject: - In response to your letter bearing no. 70-A/CS/Const-Il/CDG Dated
10.09.2024,

Dear Sir,

Itis being respectfully submitted that:-

1. That we are having following source of MUCK/SOIL in our own name

I 14,782 MT vide permission no. STP-3009 dated 16.12.2022 from Village

) Goraknath, Distt Panchkula, Haryana.

1. 26,730 MT vide permission no. STP-603 Dated 20.01.2023 from Village
Goraknath, Distt Panchkula, Haryana.

iii. 48,460 MT vide permission no. STP-676 Dated 28.03.2023 from Village
Lahrondi, Distt Panchkula, Haryana.

iv. 24,502 MT vide permission no. STP-726 Dated 04.05.2023 from Village
Lahrondi, Distt Panchkula, Haryana.

V. 23,814 MT vide permission no. STP-778 Dated 31.05.2023 from Village
Lahrondi, Distt Panchkula, Haryana.
Total 1,38,288 MT. A copy of letters vide which these permissions were
grantedhas been attached with the instant reply.

2. That it is being submitted that beside the above said permission which were granted in
our own name, we were having tie-up for supply for the required material from the
contractors who were having proper permission from the mining department and
whose source was approved by you. A detailed information regarding the said
contractor and the amount of material supplied by them and permission number is as
follows:-

i. 49,992 MT in the name of Gurdayal Singh Vide Permission no. Udyog-
Bhu(Khani-4) Laghu-103-2022 Dated 13.01.2023 from village Mauza Khol,
Tehsil Baddi, Distt, Solan H.P.

ii. 11,640 MT In the name of Neelkanth Construction Company Vide permission
no. STP-757 dated 12.05.2023 from Village Kona, Distt. Panchkula Haryana.

i, 58,212 MT in the name of Neelkanth Construction Company Vide
permission no. STP-804 Dated 03.07.2023 from Village Goraknath, Distt
Panchkula Haryana.

iv. 7,457 MT in the name of Neelkanth Construction Company Vide permission no.
STP-890 Dated 11.10.2023 from Village Goraknath, Distt Panchkula Haryana.
Total 1,27,301 MT. A copy of letters vide which these permissions were
grantedhas been attached with the instant reply.

3. That it is pertinent to mention here both the above mentioned source are approved
from your worthy department.

Thanks and Rig_ards

For SINGLA CONSTRUCTIONS LIMITED
gt o
DIRECTR 24-24, 141 Floor, Sect 2R Chandigarh- 160002
Correspondence Address # 196, Top Floor, Sector 16A, ( handigarh 160015 '.“‘Ul 12-2770196
) infolwsclinfra com, scliwlive in, Website : www.sclinfra com
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Annexure R-23
Fateg
sq-ay el
faafor-1, 9
P & T No. - 0172-2732613
Mobile No- +91-9779230217

Emall:- dycec2cdg@gmail.com

NORTHERN RAILWAY

No. 74-A/CS/C-11/CDG Dated: 21.11.2024

Deputy Commissioner,
Solan.

Sub: Issuance of consent/clearance & NOC to execute the work by procuring the soil and
other mineral for construction of Chandigarh-Baddi new Broad Gauge Railway line

project.
Ref: Principal Bench, New Delhi, NGT orders dated: 24.10.2024.

With reference to the above subject, it is to inform you that the work of construction of
Chandigarh-Baddi new Broad Gauge Rail Line project is in progress. It is a jointly funded
project of Govt. of India (Railway) and State of Himachal Pradesh on 50::50 cost sharing
basis. The construction work for this project is already in progress using all the raw
materials being procured after obtaining mandatory permissions from concerned

authorities.

Detailed statement showing the permissions obtained for procurement of earth is
attached herewith for your kind perusal please.

Date of Mining Mining Authority issuing Agency to
Permit Permits Permits Permits whom permits
Obtained Obtained issued
(MT) (Cum)
16.12.2022 14782 9204 Mining officer, Panchkula | M/s SCL
Director of Industries, | Sh. Gurdyal
13.01.2023 49992 31128 H.P, Shimla Singh
20.01.2023 26730 16644 Mining officer, Panchkula | M/s SCL
03.03.2023 5940 3699 Mining officer, Panchkula | Rajinder Kumar
28.03.2023 48460 30174 Mining officer, Panchkula | M/s SCL
31.03.2023 2864 1783 Mining officer, Panchkula | Sai Carriage
Cont.
03.04.2023 29273 18227 Mining officer, Panchkula | Sai Carriage
Cont.
04.05.2023 | 24502 15257 | Mining officer, Panchkula | M/s SCL
11.05.2023 5940 3699 Mining officer, Panchkula | Rajinder Kumar
12.05.2023 11640 7248 Mining officer, Panchkula | M/s Neel Kanth
31.05.2023 23814 14828 Mining officer, Panchkula | M/s SCL
03.07.2023 58212 36247 Mining officer, Panchkula | M/s Neel Kanth
11.10.2023 7457 4643 Mining officer, Panchkula | M/s Neel Kanth
09.07.2024 27000 16812 Mining officer, Solan | M/s SCL

Hon'ble NGT, taking the cognizance of the complaint made by Sh. Vijay Chandel s/o

Sh. Dasaundi Ram, for alleged illegal m-:=s ~'~ng Baddi-Sheetalpur road, on 24.10.2024
passed an order stating that:
TRUE COPY
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T
\ AT Ity
Prafor.11,
: P&TNo. - 01?2‘2?32513
Mobile No- 491:9779230217 e
| NORTHERN RAILWAY
Emaij:. dyclczcdmm.u,ccm

.|1/CDG
No. 74-A/CS/C-1l/ Pated: 2611.2024
Reglonal Officer,
Himachal Prades
Baddi

h Pollution Control Board,

Subs: Issuance of consent/clearance & NOC to execute the work by procuring the soil
other mincral for construction of Chandigarh-Baddi new Broag Gauge Railwz; ind
ne

project
Ref: Principal Bench, New Dethi, NGT erders dated: 24.10.2024.

With reference to the above subject, it is to inform you that the work of construction of
Chandigarh-Baddi new Broad Gauge Rail Line project is in progress. It is a jointly funded
project of Govt. of India (Railway) and State of Himachal Pradesh on 50:50 cost sharing
basis, The construction work for this project is alrcady in progress using all the raw
materials being procured after obtaining mandatory permissions from concerned

authorities.

Detailed statement showing the permissions obtained for procurement of earth is as

[11.10.2023

TRUE COPY

under ( Copies Attached}.
| Dateof | Mining | Mining Autharity issuing Agencyto .
Permit { Permits Permits Permits whom permits l
Obtained Obtained issued |
(MT) (Cum) | R .
16.12.2022 14782 9204 Mining officer, _qu_c_ﬁlk'flé‘w.;_?ﬁﬁ_g_lﬂ_w.m.,_,..._,.i
Director of ludustries, | Sh. Gurdyal g
o Tod T oo HP,Shima  ISingh
20012023 | 26730 | 16644 | Miningofficer, Panchkula | M/sSCL . _
03.03.2023 | 5940 3699 | Mining officer, Panchkula | Rajinder Kumar
28.03.2023 | 48460 30174 | Mininy officer, Panchkula * M/sSCL
31.03.2023 2864 1783 Mining officer, Panchkula | Sai Carriage
03.04.2023| 29273 18227 | Mining officer, Panchkula | Saj Carriage
Cont. ——
04.052023 | 24502 | 15257 | Mining officer, Panchkula | M/sSCL
1 11.05.2023 5940 | 3699 Mil"ii’hgcﬂrfﬁccr',P-;iﬂr‘i&ikula Rajinder Kumar__
o |12052023 ) . 11640 | 7248 | Mining officer, Panchkula | M/s NectKanth
‘[31.05.2023 ] 23814 14828 | Mining officer, Panchkula | M/sSCL
03.07.2023] 58212 36247 | Mining officer, Panchkula | M/s Necl Kanth__
7457 4643 ___| Mining officer, Panchkula | M/s Neel Kanth _



‘ l]().07‘2024 { P : . B A R A e e e
el 27000 | 16812 | Mining officer, Salan -
i ‘ V"ay Chaﬂd i) .
. e Hon h‘]c NGT, taking the cognizance of the complaint made b¥ réadlj 25 24'1035'{
{C. saundi Ram, for alleged illegal mining along Raddi-SheetalP¥" )
opy attached) passed an order stating that:

T | :Qﬁs SCL ‘,
!

aifway Au EhOr;'h' ey,

However, since ex-facie we are satisfied that in the p resent ca-:v ;’t hout com plying b
| procured, yestion, no minerq) o

execution of project in question have utilized minera
Environmental Laws, we hereby direct that in execution of project merﬂﬁ’ d Regional Ofic,
whatever kind shall be utilized by Railway Authorities unles> r:.oned chat mineral has pge,
Pollution Control Board and concerned District Magistrate are Sanjgur'sffe consent, Clearap,,
procured by complying with all Environmental Laws in respect @ mpgzgnt:‘!um(?"fffeS".
and No Objection Certificate, as the case may be, from concerned €9

Therefore, it is requested that in compliance to the d:re(-?[
consent/clearance and NOC as the case may kindly be jssued @
execution of work is not stalfed on this account,

@;ﬁwf

DA/- As above 5 )

famtor-11, TERTE

ons of Hon'ble NGT, v,
he earliest, so that tp,
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M Gma" Sahil Raveen <sahilraveen1@gmail.com>
Service of Reply: Vijay Chandel v. State of Himachal Pradesh, OA No. 137 of 2024
(NGT)

1 message

Sahil Raveen <sahilraveen1@gmail.com> Thu, Jan 16, 2025 at 1:35 PM

To: rasmmimalhotra@gmail.com
Cc: pebrobaddi1@gmail.com, judicial-ngt@gov.in

Sir/Ma'am,
Please find attached the reply being filed on behalf of Respondent No. 52 in the captioned matter.

Kind regards,
Sahil

Sahil Raveen

Advocate, Delhi High Court and Supreme Court
B.A.LLB (Hons)

Mobile: +91 - 9620015280

This e-mail is intended only for the person or entity to which it is addressed and may contain information that is privileged,
confidential or otherwise protected from disclosure. Dissemination, distribution or copying of this e-mail or the information

herein by anyone other than the intended recipient, or an employee or agent responsible for delivering the message to the intended
recipient, is prohibited. If you have received this e-mail in error, please notify the sender by replying to this e-mail and destroy the

original message and all copies.

E Reply - Respondent No. 52.pdf
24357K

https://mail.google.com/mail/u/0/?ik=86ab4324b3 & view=pt&search=all&permthid=thread-a:r7766631306431040882&simpl=msg-a:r7626170168588380559
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